
List of cases where e-Payment of Court fees was made during the month of  January-2022.

Court District Case No. Advocate

1 Central C. PARKASH 03.01.2022 23.12..2021

C. PARKASH 03.01.2022 23.12..2021

03.01.2022 24.12.2021

03.01.2022 23.12..2021

SATISH KUMAR 03.01.2022 23.12..2021

SATISH KUMAR 03.01.2022 23.12..2021

03.01.2022 23.12..2021

03.01.2022 22.12.2021

03.01.2022 27.09.2021

03.01.2022 21.12.2021

03.01.2022 21.12.2021

03.01.2022 21.12.2021

No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
49/22

ICICI BANK VS. SHAAN 
MOHD.

CS COMM-
50/22

ICICI BANK VS. 
SUBRATO GUPTA

CS COMM-
53/22

AMRITARAS INDIA VS. 
PATEL RETAIL LTD.

PURVESH 
BUTTAN

CS COMM-
55/22

ICICI BANK VS. 
SURENDER SINGH

SHAILENDRA 
BABBAR

CS COMM-
56/22

ICICI BANK VS. 
THANGJAM 
DEVARANI DEVI

CS COMM-
57/22

ICICI BANK VS. VIPIN 
CHAUHAN

CS COMM-
58/22

ICICI BANK VS. 
SANDEEP KUMAR

MANISH 
DEWAN

CS COMM-
59/22

SUSHIL KUMAR VS. 
SOUTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA KR. 
SINGH

CS COMM-
60/22

PUNJAB NATIONAL 
BANK VS.AJAY KUMAR

MARINA A. 
SHEIKH

CS COMM-
61/22

ICICI BANK VS. 
MAHAVEER SINGH

CHETNA 
BHALLA

CS COMM-
62/22

ICICI BANK VS. VINOD 
KUMAR

CHETNA 
BHALLA

CS COMM-
63/22

ICICI BANK VS. 
NAVEEN BHATI

CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

ANJU BAGAI 03.01.2022 22.09.2021

04.01.2022 31.12.2021

04.01.2022 31.12.2021

05.01.2022 03.01.2022

MANISH KR 05.01.2022 03.01.2022

SANDEEP GARG 05.01.2022 23.12..2021

06.01.2022 24.12.2021

06.01.2022 23.12..2021

06.01.2022 24.12.2021

10.01.2022 06.01.2022

10.01.2022 03.01.2022

10.01.2022 06.01.2022

10.01.2022 06.01.2022

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
64/22

SAFARI DIGI. EDU. 
INITIATIVE LTD. VS. 
HIGH MOUNT HIGH 
SCHOOL

CS COMM-
66/22

WOLCUT ABRASIVES 
INDUSTRIES VS. 
AMANDEEP SINGH

MANISH 
SINGHAL

CS COMM-
68/22

RAJIV KUMAR 
KHANDELWAL VS. 
SHISHIR DUA

MANISH 
SINGHAL

CS COMM-
85/22

VIPUL OVERSEAS VS. 
DEEPAK KOTRA

RAKESH 
PATIYAL

CS COMM-
84/22

SORABH JAIN VS., 
ADARSH BOOK 
WORLD

CS COMM-
86/22

CQV CORPORATION 
VS. RARATHANA 
WOOLTEX

CS COMM-
89/22

ICICI BANK VS. 
SHUBHAM

SHAILENDRA 
BABBAR

CS COMM-
90/22

ICICI BANK VS. 
FAKHRU

SHAILENDRA 
BABBAR

CS COMM-
91/22

ICICI BANK VS. RAJU 
CHOBEY

SHAILENDRA 
BABBAR

CS COMM-
104/22

ICICI BANK VS. AMIT 
KUMAR

SHAILENDRA 
BABBAR

CS COMM-
105/22

GOVIND RAM GUPTA 
VS. TARUNA GOEL

SUMIT 
KAUSHAL

CS COMM-
106/22

ICICI BANK VS. SHREE 
SHYAM ROADLINES

SHAILENDRA 
BABBAR

CS COMM-
114/22

ICICI BANK VS. 
TRANSPORT 
CARRYING 
CORPORATION

SHAILENDRA 
BABBAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

VIKAS CHOPRA 13.01.2022 22.12.2021

NEHA GARG 13.01.2022 09.01.2022

13.01.2022 03.01.2022

ATUL RATHI 13.01.2022 07.01.2022

VIKAS CHOPRA 13.01.2022 22.12.2021

14.01.2022 13.12.2021

UDIT MISHRA 14.01.2022 12.01.2022

14.01.2022 15.12.2021

14.01.2022 06.01.2022

14.01.2022 06.01.2022

14.01.2022 11.01.2022

14.01.2022 04.01.2022

15.01.2022 06.01.2022

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
135/22

ICICI BANK VS. 
ASHISH TYAGI

CS COMM-
137/22

PUNJAB NATIONAL 
BANK VS.SHIV KANT 
MISHRA

CS COMM-
138/22

SHRAVAN BHATIA VS. 
PINCE DHILLON

SUBHASH 
CHANDRA

CS COMM-
139/22

SHAILJA PAPER LTD. 
VS. FINE WORK 
DESIGN STUDIO

CS COMM-
140/22

ICICI BANK VS. SEEMA 
GOEL

CS COMM-
164/22

UMESH GUPTA VS. 
SOUTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA KR. 
SINGH

CS COMM-
165/22

HAIKO LOGISTICS 
INDIA VS. PRADEEP 
KUMAR 
KHANDELWAL

CS COMM-
166/22

PANKAJ TIWARI VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA KR. 
SINGH

CS COMM-
167/22ICICI 
BANK VS. 
AMIT 
KUMAR

MANISH 
DEWAN

CS COMM-
168/22ICICI 
BANK VS. 

ICICI BANK VS. 
DEEPAK SEN GUTPA

MANISH 
DEWAN

CS COMM-
169/22

MANJUL PUBLISHING 
HOUSE VS. RHTHYM 
BOOK DISTRIBUTORS

NAVDEEP 
SINGH

CS COMM-
170/22

ICICI BANK VS. 
HARISH CHAWLA

HEMANT 
GUPTA

CS COMM-
182/22

ICICI BANK VS. ANUJ 
WALIA

MANISH 
DEWAN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

15.01.2022 09.09.2021

VIKAS CHOPRA 17.01.2022 12.01.2022

SATISH KUMAR 17.01.2022 06.01.2022

18.01.2022 13.01.2022

K. SACHAN 18.01.2022 06.01.2022

20.01.2022 17.01.2022

VIKAS CHOPRA 20.01.2022 12.01.2022

20.01.2022 25.11.2021

A.K. TRIVEDI 20.01.2022 04.01.2022

20.01.2022 25.11.2021

VIKAS CHOPRA 20.01.2022 12.01.2022

POOJA SINGH 21.01.2022 19.01.2022

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
183/22

L.R. TRADERS VS. 
GAJANAND TRADING 
COMPANY

HARINDRA 
SINGH

CS COMM-
197/22

ICICI BANK VS. 
SANTOSH KUSHWAH

CS COMM-
198/22

ICICI BANK VS. 
ISHTIKHAR MALIK

CS COMM-
208/22

DEEPAK ABHOT VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA KR. 
SINGH

CS COMM-
209/22

NORTH DELHI 
EXPORTS VS. 
GRAPEVINE LTD.

CS COMM-
234/22

JAY SHREE TEA 
INDUSTRIES VS. 
UMESH VERMA

SANJAY 
AGGARWAL

CS COMM-
235/22

ICICI BANK VS. 
PARVEEN CHAKALI

CS COMM-
236/22

ICICI BANK VS. 
JAGTAR SINGH

CHETNA 
BHALLA

CS COMM-
237/22

RAM NIWAS GOEL VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

CS COMM-
238/22

ICICI BANK VS. NITIN 
GUPTA

CHETNA 
BHALLA

CS COMM-
239/22

ICICI BANK VS. 
BANSAL SAREE 
EMPORIUM

CS COMM-
255/22

ICICI BANK VS. AMIT 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

1 Central

POOJA SINGH 21.01.2022 12.01.2022

POOJA SINGH 22.01.2022 19.01.2022

POOJA SINGH 22.01.2022 19.01.2022

22.01.2022 25.11.2021

C. PARKASH 24.01.2022 18.01.2022

24.01.2022 14.01.2022

25.01.2022 21.01.2022

27.01.2022 17.01.2022

27.01.2022 20.01.2022

2 Central 05-01-2022 03-01-2022

SH. BHARAT 
PRASHAR, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01
(w.e.f  - 20.07.2021)

CS COMM-
256/22

ICICI BANK VS. 
DHARMENDER SINGH

CS COMM-
270/22

ICICI BANK VS. 
PRADEEP KUMAR

CS COMM-
271/22

ICICI BANK VS. 
DURGA SHANKAR 
SWARNKAR

CS COMM-
273/22

ICICI BANK VS. SHRI 
SHYAM OVERSEAS

CHETNA 
BHALLA

CS COMM-
291/22

ICICI BANK VS. 
HARKESH KUMAR

CS COMM-
292/22

ICICI BANK VS. 
SATVEER SINGH

CHETNA 
BHALLA

CS COMM-
309/22

ICICI BANK VS. 
SACHIN PAWAR

MANISH 
DEWAN

CS COMM-
335/22

SURYA PRAKASH VS. 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA KR. 
SINGH

CS COMM-
336/22

ICICI BANK VS. 
SUMAN GULIA

CHETNA 
BHALLA

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/76
/2022

HIMADRI BHUSHAN 
BEHERA Vs SANJEEV 
BHASIN

RAKESH 
PATIYAL(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

10-01-2022 06-01-2022

10-01-2022 06-01-2022

10-01-2022 06-01-2022

11-01-2022 04-01-2022

12-01-2022 07-01-2022

12-01-2022 07-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/10
1/2022

ICICI BANK LIMITED 
Vs DHARMENDER 
KUMAR SHARMA

Siddhi Mittal(P),

CS 
(COMM)/10
2/2022

ICICI BANK LIMITED 
Vs MOBIN AHMED

C. Parkash(P),

CS 
(COMM)/10
3/2022

ICICI BANK LIMITED 
Vs ANIL KUMAR

C. Parkash(P),

CS 
(COMM)/115
/2022

M/S GREATHEALTH 
TREXIM PVT LTD Vs 
M/S RUPS PACKAGING 
INDUSTRY

SHAILEN 
BHATIA(P),

CS 
(COMM)/119
/2022

ICICI BANK Vs ARYAN 
CABS LOGISTICS

CHETNA 
BHALLA(P),

CS 
(COMM)/12
0/2022

ICICI BANK Vs SANJAY 
KUMAR

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

13-01-2022 11-01-2022

13-01-2022 11-01-2022

ICICI BANK Vs AASIM 14-01-2022 06-01-2022

14-01-2022 05-01-2022

14-01-2022 06-01-2022

14-01-2022 06-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/13
4/2022

ICICI BANK Vs RAMA 
NARULA

PRASHANT 
KUMAR(P),

CS 
(COMM)/13
3/2022

ICICI BANK Vs GEETA 
DABAS

PRASHANT 
KUMAR(P),

CS 
(COMM)/161
/2022

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/16
3/2022

JITENDER KUMAR 
JAIN Vs ANKIT TYAGI

MUKESH 
KUMAR 
AGGARWAL(P),

CS 
(COMM)/16
0/2022

ICICI BANK Vs AMIT 
KUMAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/15
9/2022

ICICI BANK Vs 
CHANCHAL TYAGI

MANISH 
KUMAR 
DEWAN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

14-01-2022 10-01-2022

15-01-2022 12-01-2022

15-01-2022 12-01-2022

VISHAL RAO(P), 17-01-2022 15-01-2022

17-01-2022 12-01-2022

17-01-2022 06-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/15
8/2022

CANARA BANK Vs MRS 
RAJWANT KAUR

SUBODH 
KUMAR 
SINGH(P),

CS 
(COMM)/17
8/2022

ICICI BANK Vs SAGAR 
NAGI

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/177
/2022

ICICI BANK Vs LUKAS 
TOPPO

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/18
8/2022

ICICI BANK Vs MOHD 
ZAFAR ULLAH

CS 
(COMM)/18
7/2022

ICICI BANK Vs 
SANGEETA BARUA 
CHOUDHURY

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/18
6/2022

ICICI BANK Vs 
ABHINAV KUMAR

MANISH 
KUMAR 
DEWAN(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

VISHAL RAO(P), 20-01-2022 12-01-2022

VISHAL RAO(P), 20-01-2022 12-01-2022

VISHAL RAO(P), 20-01-2022 13-01-2022

VISHAL RAO(P), 20-01-2022 12-01-2022

20-01-2022 14-01-2022

20-01-2022 14-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/21
9/2022

ICICI BANK Vs 
TRIPATI BHATIA

CS 
(COMM)/22
0/2022

ICICI BANK Vs 
HARIOM

CS 
(COMM)/22
1/2022

ICICI BANK Vs MANOJ 
KUMAR

CS 
(COMM)/21
6/2022

ICICI BANK Vs JMD 
TRADERS

CS 
(COMM)/21
7/2022

SHRI MANOJ KUMAR 
VIJ Vs MR INDRANEEL 
BOSE

VIKAS 
SHARMA(P),

CS 
(COMM)/21
5/2022

MANOJ KUMAR VIJ Vs 
RAM KUMAR GUPTA

VIKAS 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

21-01-2022 12-01-2022

ICICI BANK Vs AMAN 22-01-2022 19-01-2022

22-01-2022 19-01-2022

24-01-2022 19-01-2022

24-01-2022 14-01-2022

24-01-2022 14-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/25
7/2022

PRACHI SHARMA Vs 
QSS TECHNOSOFT 
PRIVATE LIMITED

Pulkit Thareja(P),

CS 
(COMM)/26
3/2022

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/26
4/2022

ICICI BANK Vs 
DEVENDER RANAWAT

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/28
4/2022

M/S NARESH KUMAR 
AGGARWAL Vs SOUTH 
DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/28
3/2022

ICICI BANK Vs 
TAKESH VATS

CHETNA 
BHALLA(P),

CS 
(COMM)/28
5/2022

ICICI BANK Vs VINOD 
KUMAR

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

24-01-2022 11-01-2022

ICICI BANK Vs USMAN 24-01-2022 20-01-2022

25-01-2022 21-01-2022

27-01-2022 12-01-2022

28-01-2022 17-01-2022

29-01-2022 28-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/28
1/2022

ICICI BANK Vs 
SHAHNAWAZ KHAN

PRASHANT 
KUMAR(P),

CS 
(COMM)/28
2/2022

C. Parkash(P),

CS 
(COMM)/29
9/2022

ICICI BANK Vs 
MRITYUNJAY 
NARAYAN BHAGAT

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/32
8/2022

M/S PARAS 
INTERNATIONAL Vs 
M/S SHREE GIRIRAJ 
TRADERS NEW

ANISH 
SARNA(P),

CS 
(COMM)/34
3/2022

ICICI BANK LTD Vs 
NEERAJ KUMAR

HEMANT 
GUPTA(P),

CS 
(COMM)/34
7/2022

ARISTO PAPER MART 
THROUGH ITS 
PARTNER Vs TULSI 
ENTERPRISES 
THROUGH ITS 
PARTNER NISHIT 
KOTHARI

CHANDAN 
MALIK



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

2 Central

31-01-2022 29-01-2022

31-01-2022 29-01-2022

31-01-2022 29-01-2022

SH. RAJNEESH 
KUMAR GUPTA DJ 
COMMERCIAL 
COURT, THC

CS 
(COMM)/35
7/2022

UMESH JAIN VS 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/35
8/2022

ICICI BANK LTD VS 
VISHAL YADAV

BABBAR & 
ASSOCIATE (P)

CS 
(COMM)/35
9/2022

ICICI BANK LTD VS 
VIVEKANAND RANA

BABBAR & 
ASSOCIATE (P)



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central 03.01.2022 23.12.2021

03.01.2022 22.12.2021

03.01.2022 24.12.2021

SH. S.K. GARG 03.01.2022 23.12.2021

SH. C. PRAKASH 03.01.2022 23.12.2021

03.01.2022 22.12.2021

03.01.2022 22.12.2021

03.01.2022 21.12.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
2/2022

AMIT MEHTA V/S 
SUBAS KUMAR SAHOO

SH. SANYAM 
MALIK

CS(COMM) 
3/2022

SUSHIL KUMAR V/S 
SOUTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

SH. SATYENDRA 
KR. SINGH

CS(COMM) 
4/2022

BDH DY CHEM PVT. 
LTD. V/S M/S 
CONTINUOUS 
DYING AND PRINTING 
MILLS & ORS.

MS. KAJAL 
CHANDRA

CS(COMM) 
5/2022

M/S SANJEELA 
FASHIONS PVT. LTD. 
V/S 
TARUNA BANSAL

CS(COMM) 
6/2022

ICICI BANK LTD. V/S 
KHEM PAL SINGH

CS(COMM) 
7/2022

ICICI BANK LTD. V/S 
PREM CHAND

SH. DEEPAK 
KAUSHIK 

CS(COMM) 
8/2022

ICICI BANK LTD. V/S 
RADHA

SH. DEEPAK 
KAUSHIK 

CS(COMM) 
9/2022

ICICI BANK LTD. V/S 
NARINDER SINGH

MS. CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. S.S. KHATRI 04.01.2022 03.01.2022

04.01.2022 23.12.2021

04.01.2022 24.122021

05.01.2022 NOT FILED

05.01.2022 03.01.2022

05.01.2022 28.12.2021

06.01.2022 NOT FILED

07.01.2022 31.12.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
67/2022

LOVISH KUMAR 
GUPTA & ANR. V/S 
BHAWAR LAL
KOOLWEL & ANR.

CS(COMM) 
69/2022

SMT. NAVNEET RANI 
V/S M/S DIVYAM 
DEVELOPERS PVT. 
LTD. & ANR.

SH. SIDHANT 
DHINGRA

CS(COMM) 
70/2022

SANDEEP OPTICAL 
CO. PVT. LTD. V/S 
LAXMI EYE CARE LLP 
& ORS.

SH. PANKAJ 
GUPTA

CS(COMM) 
77/2022

M/S SUNRISE 
EMPROIDERY PVT. 
LTD. V/S 
M/S S.N. OVERSEAS 
AND ANR.

SH. SAURAV 
BHASIN

CS(COMM) 
78/2022

M/S VIPUL OVERSEAS 
PVT. LTD. V/S 
AVINASH ARORA

SH. RAKESH 
PATIYAL

CS(COMM) 
79/2022

DINESH KUMAR & 
BROS. V/S AJAY SONS

SH. ASHUTOSH 
GUPTA

CS(COMM) 
88/2022

ICICI BANK LTD. V/S 
JAVED

SH. 
SHAILENDER 
BABBAR

CS(COMM)  
95/2022

M/S DELHI BITUMEN 
SALES AGENCY 
(REGD.) V/S 
M/S SHOBHA 
ROOFERS PROFFERS 
& ORS.

SH. SANJAY 
KUMAR 



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

07.01.2022 31.12.2021

SH. G.P. SINGH 07.01.2022

07.01.2022

10.01.2022 06.01.2022

10.01.2022 06.01.2022

10.01.2022 29.11.2021

11.01.2022 06.01.2022

12.01.2022 07.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
96/2022

M/S BITU-CHEM 
INDUSTRY V/S M/S 
SHRI BALAJI
BUILDMATE PVT. LTD. 
& ORS.

SH. SANJAY 
KUMAR 

CS(COMM) 
97/2022

M/S INSTYLE 
OVERSEAS LLP V/S 
M/S ANHA 
EXPORTS & ORS.

03.01.2022 & 
29.12.2021

CS(COMM) 
98/2022

ICICI BANK LTD. V/S 
RAHUL KUMAR

SH. 
SHAILENDER 
BABBAR

30.11.2021 & 
03.01.2022

CS(COMM)  
107/2022

ICICI BANK LTD. V/S 
DEVENDER KANT

SH. 
SHAILENDER 
BABBAR

CS(COMM)  
108/2022

ICICI BANK LTD. V/S 
HARSHVARDHAN

SH. 
SHAILENDER 
BABBAR

CS(COMM)  
109/2022

BOCONG 
ENGINEERING 
THROUGH ITS 
PARTNER 
ROHIT GAGAUN 
WISHAL BHATNAGRA 
V/S 
SHIV ENGINEERING 
THROUGH PROP. 
ABADESH KUMAR

SH. RAJESH 
KUMAR

CS(COMM)  
113/2022

M/S VARAHAMURTI 
FLEXIRUB 
INDUSTRIES 
PVT. LTD. V/S M/S 
GREEN APPLE 
HOTELS AND 
RESORTS PVT. LTD.

SH. 
SIDDHARTHA 
VERMA

CS(COMM)  
118/2022

ICICI BANK LTD. V/S 
ARYAN CAPS 
LOGISTICS 
SERVICE

MS. CHETNA 
BHALLA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

13.01.2022 23.12.2021

13.01.2022 22.12.2021

MS. NEHA GARG13.01.2022 09.01.2022

MS. NEHA GARG13.01.2022 09.01.2022

13.01.2022 22.12.2021

13.01.2022 07.01.2022

13.01.2022 23.12.2021

13.01.2022 22.12.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
142/2022

ICICI BANK LTD. V/S 
RATAN KUMAR

SH. VIKAS 
CHOPRA

CS(COMM)  
143/2022

ICICI BANK LTD. V/S 
PUSHAP LATA

SH. VIKAS 
CHOPRA

CS(COMM)  
144/2022

PUNJAB NATIONAL 
BANK V/S  HARGUN 
KAUR 
GULATI

CS(COMM)  
150/2022

PUNJAB NATIONAL 
BANK V/S  RAJESH 
KUMAR & 
ANR.

CS(COMM)  
152/2022

ICICI BANK LTD. V/S 
PADAM BHATI & ANR.

SH. ABHAY 
SAHAI

CS(COMM)  
154/2022

PLAZA ELECTRICAL PRODUCTS PVT. LTD. V/S 
JOGINDER SH. ABHAY 

SAHAI

CS(COMM)  
155/2022

ICICI BANK LTD. V/S 
MITHUN LAL

SH. VIKAS 
CHOPRA

CS(COMM)  
156/2022

ICICI BANK LTD. V/S 
RAJENDER

SH. VIKAS 
CHOPRA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

SH. S.C. JAIN 13.01.2022 10.01.2022

14.01.2022 06.01.2022

14.01.2022 04.01.2022

17.01.2022 12.01.2022

17.01.2022 12.01.2022

17.01.2022

17.01.2022 23.12.2021

19.01.2022 12.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
157/2022

SHARAD JAIN V/S 
BISHAN LAL PAWAR

CS(COMM)  
175/2022

ICICI BANK LTD. V/S 
AMIT KUMAR

SH. SATISH 
KUMAR

CS(COMM)  
176/2022

ICICI BANK LTD. V/S 
RAKESH KUMAR

SH. HEMANT 
GUPTA

CS(COMM)  
193/2022

ICICI BANK LTD. V/S 
SINDHU SUNIL NAIR

SH. VIKAS 
CHOPRA

CS(COMM)  
194/2022

ICICI BANK LTD. V/S 
KANIKA ARORA

SH. VIKAS 
CHOPRA

CS(COMM)  
195/2022

M/S M.M. 
ENTERPRISES V/S M/S 
ROYAL DIAMOND 
TOOLS & ANR.

SH. ROHIT 
KUMAR

CS(COMM)  
196/2022

M/S KUMAR 
CLEANERS V/S 
MEDEOR HOSPITALS 
LTD.

SH. PRASHANT 
YADAV

CS(COMM)  
214/2022

MANJOT SINGH V/S 
ANKIT SRIVASTAVA

SH. NAVEEN 
GAUR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

20.01.2022 14.01.2022

20.01.2022 17.01.2022

20.01.2022 25.11.2021

20.01.2022 12.01.2022

20.01.2022 12.01.2022

20.01.2022 13.01.2022

20.01.2022 12.01.2022

20.01.2022 01.03.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
225/2022

RAJESH KUMAR V/S 
NORTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

SH. SATYENDRA 
KR. SINGH

CS(COMM)  
227/2022

ICICI BANK LTD. V/S 
SUNITA RANI

SH. RAJEEV 
SAGAR

CS(COMM)  
228/2022

ICICI BANK LTD. V/S 
ASHFAQ

MS. CHETNA 
BHALLA

CS(COMM)  
229/2022

ICICI BANK LTD. V/S 
KAMALJEET SINGH

SH. VIKAS 
CHOPRA

CS(COMM)  
230/2022

ICICI BANK LTD. V/S 
DHIRENDRA MANI 
TRIPATHI

SH. VIKAS 
CHOPRA

CS(COMM)  
231/2022

ICICI BANK LTD. V/S 
AJAY KUMAR

SH. VIKAS 
CHOPRA

CS(COMM)  
232/2022

ICICI BANK LTD. V/S 
KALLAPARAM BIL 
RAMACHANDRAN

SH. VIKAS 
CHOPRA

CS(COMM)  
233/2022

ICICI BANK LTD. V/S 
VIKAS VIRMANI

SH. RAJEEV 
SAGAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

21.01.2022 19.01.2022

21.01.2022 12.01.2022

21.01.2022 12.01.2022

21.01.2022 14.01.2022

22.01.2022 19.01.2022

22.01.2022 19.01.2022

22.01.2022 19.01.2022

22.01.2022 19.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
250/2022

ICICI BANK LTD. V/S 
KAPIL YADAV

MS. AARTI 
SINGH

CS(COMM)  
251/2022

ICICI BANK LTD. V/S N 
MADHURAJ

MS. AARTI 
SINGH

CS(COMM)  
252/2022

ICICI BANK LTD. V/S 
NARENDRA SINGH

MS. AARTI 
SINGH

CS(COMM)  
253/2022

RAJESH KUMAR V/S 
NORTH DELHI 
MUNICIPAL  
CORPORATION & ANR.

SH. SATYENDRA 
KR. SINGH

CS(COMM)  
274/2022

ICICI BANK LTD. V/S 
PULKIT SHARMA

SH. 
AAKASHDEEP 
SINGH RODA

CS(COMM)  
275/2022

ICICI BANK LTD. V/S 
ARUN BAG

SH. 
AAKASHDEEP 
SINGH RODA

CS(COMM)  
276/2022

ICICI BANK LTD. V/S 
BRIJ MOHAN

SH. 
AAKASHDEEP 
SINGH RODA

CS(COMM)  
277/2022

ICICI BANK LTD. V/S 
BISWAJIT KAR

SH. 
AAKASHDEEP 
SINGH RODA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

22.01.2022 19.01.2022

22.01.2022 19.01.2022

22.01.2022 25.11.2021

24.01.2022 14.01.2022

SH. C. PRAKASH 24.01.2022 18.01.2022

24.01.2022 25.11.2021

24.01.2022 14.01.2022

SH. C. PRAKASH 24.01.2022 20.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
278/2022

ICICI BANK LTD. V/S 
BHAJAN SINGH

SH. 
AAKASHDEEP 
SINGH RODA

CS(COMM)  
279/2022

ICICI BANK LTD. V/S 
HEMANT KUMAR 
JOSHI

SH. 
AAKASHDEEP 
SINGH RODA

CS(COMM)  
280/2022

ICICI BANK LTD. V/S 
MOHD. UMAR

MS. CHETNA 
BHALLA

CS(COMM)  
286/2022

ICICI BANK LTD. V/S 
MANOJ DATTA

MS. CHETNA 
BHALLA

CS(COMM)  
287/2022

ICICI BANK LTD. V/S 
ISHWARI SINGH

CS(COMM)  
288/2022

ICICI BANK LTD. V/S 
SHRI KRISHAN

MS. CHETNA 
BHALLA

CS(COMM)  
289/2022

ICICI BANK LTD. V/S 
SANDEEP

MS. CHETNA 
BHALLA

CS(COMM)  
290/2022

ICICI BANK LTD. V/S 
MADHVI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

25.01.2022 21.01.2022

25.01.2022 21.01.2022

25.01.2022 12.01.2022

25.01.2022 10.12.2021

27.01.2022 20.01.2022

27.01.2022 21.01.2022

27.01.2022 17.01.2022

27.01.2022 21.01.2022

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
317/2022

ICICI BANK LTD. V/S 
PRAVIN PRATAP 
SHARMA

SH. SATISH 
KUMAR

CS(COMM)  
318/2022

ICICI BANK LTD. V/S 
SHAKTI BHATI

SH. SATISH 
KUMAR

CS(COMM)  
319/2022

IDBI BANK LTD. V/S 
SMT. CHINTA DEVI

SH. VIVEK 
KUMAR

CS(COMM)  
320/2022

ICICI BANK LTD. V/S 
ANIL KUMAR & ANR.

SH. HEMANT 
GUPTA

CS(COMM)  
331/2022

RAVINDRA KUMAR 
SHARMA V/S M/S 
ENGLISH 
PREMIUM & ORS.

SH. DEEPAK 
BASHTA

CS(COMM)  
332/2022

ICICI BANK LTD. V/S 
SUKHBEER SINGH

SH. HEMANT 
GUPTA

CS(COMM)  
333/2022

SURYA PRAKASH V/S 
NORTH DELHI 
MUNICIPAL 
CORPORATION & ANR.

SH. SATYENDRA 
KR. SINGH

CS(COMM)  
334/2022

ICICI BANK LTD. V/S 
SHRIPAL

SH. HEMANT 
GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

3 Central

29.01.2022 21.01.2022

31.01.2022 25.01.2022

4 Central 04-01-2022 24.12.2021

03-01-2022 22.12.2021

03-01-2022 22.12.2021

03-01-2022 23.12.2021

SH. PAWAN KR. 
JAIN, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM)  
348/2022

ICICI BANK LTD. V/S 
SACHENDRA PRATAP 
SINGH RANA

SH. DEEPAK 
KAUSHIK 

CS(COMM)  
356/2022

ICICI BANK LTD. V/S 
SONIA MAKAN

SH. 
SHAILENDER 
BABBAR

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/73
/2022

RAJIV KUMAR 
KHANDELWAL Vs 
AMAN DEEP SINGH

MANISH 
SINGHAL(P),

CS 
(COMM)/54
/2022

ICICI BANK LTD Vs 
SATYA PRAKASH 
CHAUHAN

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/52
/2022

ICICI BANK LTD Vs 
RAJAT GOSWAMI

DEEPAK 
KAUSHIK(P),

CS 
(COMM)/48
/2022

SH SANJAY GUPTA Vs 
PURNARNAVA YOG 
FOUNDATION

ADESH KUMAR 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

03-01-2022 24.12.2021

07.01.2022 06.01.2022

13.01.2022 07.01.2022

VISHAL RAO(P), 13.01.2022 22.12.2021

VISHAL RAO(P), 13.01.2022 22.12.2021

VISHAL RAO(P), 13.01.2022 22.12.2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/46
/2022

M/S JAINSONS 
LIGHTS PVT LTD Vs 
M/S CHANDRANSH 
LIGHTS AND POWER 
PVT LTD

SHAILENDER 
NEGI(P),

CS 
(COMM)/10
0/2022

BALCORP LIMITED Vs 
M/S BH MARKETING 
PVT LTD

Lokesh 
Bhardwaj(P),

CS (COMM)-
131/2022

KARUR VYSYA BANK 
VS. M/S NEW FINLAY 
WATER

SH. ASHOK 
KUMAR BAHL

CS 
(COMM)/151
/2022

ICICI BANK Vs SACHIL 
MOHIT

CS 
(COMM)/14
9/2022

ICICI BANK Vs 
SHAMSHER KHAN

CS 
(COMM)/14
6/2022

ICICI BANK Vs ARTI 
SINGH



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

13.01.2022 11.01.2022

13.01.2022 05.01.2022

VISHAL RAO(P), 13.01.2022 23.12.2021

15.01.2022 07.01.2022

VISHAL RAO(P), 17-01-2022 14.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/14
5/2022

ICICI BANK Vs 
NARAYAN SINGH 
MEHTA

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/15
3/2022

ICICI BANK LTD Vs 
JASDEEP SINGH AND 
ANR

HEMANT 
GUPTA(P),

CS 
(COMM)/14
7/2022

ICICI BANK Vs ANAND 
GOPAL MISHARA

CS (COMM)-
180/2022

ICICI BANK LTD. VS. 
KRISHNA SAHIL 
CONSTRUCTONS

MS. CHETNA 
BHALA

CS 
(COMM)/19
9/2022

ICICI BANK Vs SIF 
SYSTEMS



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

VIKAS CHOPRA 17-01-2022 14.01.2022

18-01-2022 14-01-2022

20-01-2022 20-01-2022

20-01-2022 20-01-2022

ICICI BANK Vs AMAN 25-01-2022 24-01-2022

25-01-2022 24-01-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/20
0/2022

ICICI BANK Vs GAGAN 
SHARMA

CS 
(COMM)/21
0/2022

RAJESH CHITLANGIA 
Vs JITENDER SINGH

SATENDRA 
KUMAR(P),

CS 
(COMM)/24
0/2022

TARUN SHARMA Vs 
NORTH DELHI 
MUNICIPAL 
CORPORATION 
THROUGH ITS 
COMMISSIONER

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/24
9/2022

RAJESH KUMAR Vs 
NORTH DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/30
3/2022

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/30
2/2022

ICICI BANK Vs RAJIV 
KUMAR SINGH

Aakashdeep 
Singh Roda(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

25-01-2022 24-01-2022

25-01-2022 25-01-2022

25-01-2022 25-01-2022

ICICI BANK Vs SURAJ 25-01-2022 25-01-2022

25-01-2022 25-01-2022

25-01-2022 25-01-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/30
5/2022

ICICI BANK Vs AKASH 
PARIDA

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/30
5/2022

ICICI BANK Vs AKASH 
PARIDA

Aakashdeep 
Singh Roda(P),

CS 
(COMM)/32
1/2022

ICICI BANK Vs 
ANINDYA SEN

CHETNA 
BHALLA(P),

CS 
(COMM)/311
/2022

CHETNA 
BHALLA(P),

CS 
(COMM)/31
0/2022

ICICI BANK Vs TAHIR 
KHAN

CHETNA 
BHALLA(P),

CS 
(COMM)/32
3/2022

ICICI BANK Vs 
MOHAMMED YUNUS 
KHAN

CHETNA 
BHALLA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

25-01-2022 25-01-2022

25-01-2022 25-01-2022

VIKAS CHOPRA 25-01-2022 25-01-2022

27-01-2022 06-01-2022

27-01-2022 06-01-2022

27-01-2022 17-01-2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/32
6/2022

ICICI BANK LTD Vs 
BRAJPAL KUMAR

NAZIA 
PARVEEN(P),

CS 
(COMM)/32
5/2022

ICICI BANK LTD Vs 
BIPIN THOMAS

NAZIA 
PARVEEN(P),

CS 
(COMM)/32
7/2022

ICICI BANK LTD 
VS.SMART SCHOOL 
EDUCATION PVT LTD

CS 
(COMM)/33
0/2022

ICICI BANK Vs 
CHANCHAL TYAGI

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/32
9/2022

ICICI BANK Vs 
CHANDER BIR BARAR

MANISH 
KUMAR 
DEWAN(P),

CS 
(COMM)/33
7/2022

SURYA PRAKASH VS 
NDMC

SATENDRA 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

27.01.2022 24.01.2022

31-01-2022 14.01.2022

31-01-2022 14.01.2023

31-01-2022 14.01.2024

31-01-2022 25.01.2022

31-01-2022 25.01.2022

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS (COMM)-
346/2022

MS. DEEPA VS 
VANDANA YADAV & 
ORS

RAJEEV 
LOCHAN 
MAHUNTA

CS 
(COMM)/36
6/2022

ICICI BANK LTD Vs 
BALA DEVI AND ORS

HEMANT 
GUPTA(P),

CS 
(COMM)/36
7/2022

ICICI BANK LTD Vs 
MANOJ KUMAR 
MISHRA

HEMANT 
GUPTA(P),

CS 
(COMM)/36
5/2022

ICICI BANK LTD Vs 
RAJIV GOSWAMI

HEMANT 
GUPTA(P),

CS 
(COMM)/36
3/2022

ICICI BANK LIMITED 
Vs SACHIN CHAWLA

SHAILENDRA 
BABBAR(P),

CS 
(COMM)/36
4/2022

ICICI BANK LIMITED 
Vs SACHIN KUMAR

SHAILENDRA 
BABBAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

4 Central

01-02-2022 14.01.2022

01-02-2022 14.01.2022

5 Central EX – 05/22 AVADESH KR 03.01.2022 04.07.2015

MANISH KR 03.01.2022 20.12.2021

UJJWAL JAIN 03.01.2022 24.12.2021

V K RAI 03.01.2022 24.12.2021

SATISH KR 03.01.2022 23.12.2021

03.01.2022 23.12.2021

SATISH KR 03.01.2022 23.12.2021

MS NISHA SAXENA, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)/37
9/2022

ICICI BANK Vs 
RANDHIR KUMAR 
SHARMA

CHETNA 
BHALLA(P),

CS 
(COMM)/37
8/2022

ICICI BANK Vs AVID 
RAJA

CHETNA 
BHALLA(P),

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

FURKAN ALI V/S AMIR 
AHMED

CS COMM – 
26/22

KOMT SOLUTIONS V/S 
RAKESH STATIONERS

CS COMM – 
34/22

KAMDHENU MAVA 
BHANDAR V/S NATHU 
SWEETS

OMP  
COMM – 
01/22

UNION OF INDIA V/S 
M/S CAPITAL 
ELECTECH P LTD

CS COMM – 
23/22

ICICI BANK LTD V/S 
GURJEET SINGH 

CS COMM – 
20/22

ICICI BANK LTD V/S 
ASHU KHAN

DEEPAK 
KAUSHIK

CS COMM – 
22/22

ICICI BANK LTD V/S 
SAURABH SHARMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

SATISH KR 03.01.2022 23.12.2021

S K SINGH 03.01.2022 22.12.2021

SATISH KR 03.01.2022 23.12.2021

03.01.2022 23.12.2021

03.01.2022 23.12.2021

03.01.2022 23.12.2021

03.01.2022 22.12.2021

03.01.2022 22.12.2021

EX-10/22 04.01.2022 ON LINE

04.01.2022 31.12.2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
25/22

ICICI BANK LTD V/S 
GAURAV GUPTA

CS COMM – 
31/22

SUSHIL KUMAR V/S 
NDMC

CS COMM – 
27/22

ICICI BANK LTD V/S 
SUNITA GARG

CS COMM – 
33/2022

ICICI BANK LTD V/S 
ASHU KHAN

DEEPAK 
KAUSHIK

CS COMM – 
14/22

ICICI BANK LTD V/S 
PARV RUSTAGI

JURIS 
CONSULTS

CS COMM – 
29/22

ICICI BANK LTD V/S 
MUKAND SURI

JURIS 
CONSULTS

CS COMM – 
16/22

ICICI BANK LTD V/S 
NOOR HASAN

DEEPAK 
KAUSHIK

CS COMM – 
18/22

ICICI BANK LTD V/S 
TRILOK SINGH

DEEPAK 
KAUSHIK

HDFC BANK LTD V/S 
ABHINASH ASHOK KR

SANJEEV 
PATHAK

CS COMM – 
72/22

RAJIV KR 
KHANDEWAL V/S 
SANT PLASTIC

MANISH 
SINGHAL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

05.01.2022 03.01.2022

05.01.2022 03.12.2021

06.01.2022 ON LINE

06.01.2022 03.01.2022

06.01.2022 24.12.2021

EX – 20/22 06.01.2022 ON LINE

06.01.2022 ON LINE

06.01.2022 ON LINE

06.01.2022 ON LINE

06.01.2022 03.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
83/22

SUN RISE AGRO 
FOODS V/S HARSH 
INDUSTRIES

ANUPAM SINGH 

MISC – 
11/22

KAMLESH GOEL V/S J 
M FOOD MILLS

CS COMM – 
92/22

ICICI BANK LTD V/S 
VYOM JOLLY

CS COMM – 
93/22

ICICI BANK LTD V/S 
NIZAMUDDIN

BABBAR & 
ASSOCIATES

CS COMM – 
94/22

MADHUR V/S HIYA 
INTERNATIONAL

ASHUTOSH 
GUPTA

IIFL FIN V/S N R 
TRADERS

BHASKAR KR 
SHUKLA

OMP COMM 
– 9/22

NAVEEN KR MANGAL 
V/S FULLERTON 
INDIA HOME FIN

MAHADEV 
NANDA

OMP COMM 
– 11/22

NAVEEN KR MANGAL 
V/S FULLERTON 
INDIA HOME FIN

MAHADEV 
NANDA

OMP COMM 
– 10/22

NDMC V/S 
MAHESHWARI 
TEXTILES

NAZIA 
PRAVEEN

CS COMM – 
99/22

ICICI BANK LTD V/S 
AJAY KUMAR

BABBAR & 
ASSOCIATES



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

10.01.2022 06.01.2022

PANKAJ 10.01.2022 ONLINE

NITIN MEHTA 11.01.2022 05.01.2022

11.01.2022 ON LINE

12.01.2022 07.01.2022

C PRAKASH 12.01.2022 06.01.2022

PRASHANT KR 13.01.2022 11.01.2022

PRASHANT KR 13.01.2022 14.12.2021

13.01.2022 06.01.2022

PRASHANT KR 13.01.2022 11.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM-
110/2022

ICICI BANK LTD. VS. 
JITENDER SINGH

BABAR & 
ASSOCIATES

OMP 
COMM-
12/2022

ANAND PRAKASH  VS. 
HDFC  BANK

OMP (I) 
COMM – 
3/22

AXIS BANK LTD V/S 
PRADEEP KR

CS COMM – 
117/22

ICICI BANK LTD V/S 
PRABHAT ARORA

HEMANT 
GUPTA

CS COMM – 
121/22

ICICI BANK LTD V/S 
RAJESH KR GOYAL

CHETNA 
BHALLA

CS COMM – 
122/2022

ICICI BANK LTD V/S 
SHIBASIS 
MOOKHERJE

CS COMM – 
127/22

ICICI BANK LTD V/S 
MANOJ KR CHAUHAN

CS COMM – 
128/22

ICICI BANK LTD V/S 
MANOJ TYAGI

CS COMM – 
129/22

ICICI BANK LTD V/S 
KULDIP CHAND RANA

HEMANT 
GUPTA

CS COMM – 
130/22

ICICI BANK LTD V/S 
MOHD RAFI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

14.01.2022 ON LINE

14.01.2022 10.01.2022

EX – 44/22 SUNITA SINGH 14.01.2022 ON LINE

14.01.2022 10.01.2022

14.01.2022 ON LINE

15.01.2022 ON LINE

SATISH KR 17.01.2022 06.01.2022

AADHYA LEGAL 17.01.2022 13.01.2022

VIKAS  CHOPRA 17.01.2022 12.01.2022

17.01.2022 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
171/22

M/S PRIME FOODS 
V/S M/S CAPL HOTEL 
& SPA

PRAKASH KR 
SINGH 

CS COMM – 
172/22

ICICI BANK LTD V/S 
MANJU DUTT SAINI

HEMANT 
GUPTA

ICICI BANK LTD V/S 
VINITA BHARDWAJ

CS COMM – 
173/22

ICICI BANK LTD V/S 
KRISHNA GOPAL 
DHARIYAL

HEMANT 
GUPTA

CS COMM – 
174/22

ICICI BANK LTD V/S 
YASH ENTERPRISES

BABAR & 
ASSOCIATES

CS COMM- 
184/22

ICICI BANK LTD V/S 
RAVI KUMAR

CS COMM – 
190/22

ICICI BANK LTD V/S 
BALVEER SINGH 

CS COMM – 
189/22

INTER GLOBE 
TECHNOLOGY V/S 
MEANDERING 
VACATIONS

CS COMM – 
192/22

ICICI BANK LTD V/S 
CREATIVE CARES

CS COMM – 
191/21

ICICI BANK LTD V/S 
ATIF KHAN



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

S K SINGH 18.01.2022 ON LINE

EX – 50/22 KHALID ALI 18.01.2022 ON LINE

19.01.2022 ON LINE

19.01.2022 ON LINE

19.01.2022 ON LINE

19.01.2022 ON LINE

VISHAL RAO 20.01.2022 12.01.2022

20.01.2022 22.03.2021

S K SINGH 20.01.2022 ON LINE

VIKAS SHARMA 20.01.2022 14.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
206/22

DEEPAK ABHOT V/S N 
D M C

NEO GROWTH CREDIT 
P LTD V/S MUSKAN 
DENTAL CLINIC

OMP (I) 
COMM – 
25/2022

HDFC  BANK LTD V/S 
MOHIT ARORA

GOPAL 
KASHYAP

OMP (I) 
COMM – 
26/22

HDFC BANK LTD V/S 
RENU PRITAM SINGH 

GOPAL 
KASHYAP

OMP (I) 
COMM – 
27/22

HDFC BANK LTD V/S 
SADAB JAHIR

GOPAL 
KASHYAP

OMP (I) 
COMM – 
28/22

HDFC BANK LTD V/S 
SHAMI MOHAMMAD

GOPAL 
KASHYAP

CS COMM – 
222/22

ICICI BANK LTD V/S 
SUPRABHATA 
ENTERPRISES

CS COMM – 
223/22

ICICI BANK LTD V/S 
CHHOTE KHAN

NAZIA 
PRAVEEN

CS COMM – 
224/22

SURYA PRAKASH V/S 
NDMC

CS COMM – 
226/22

MANOJ KR VIJ V/S 
SUNITA DEVI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

21.01.2022 12.01.2022

21.01.2022 12.01.2022

C PRAKASH 22.01.2022 18.01.2022

22.01.2022 19.01.2022

C PRAKASH 22.01.2022 18.01.2022

C PRAKASH 22.01.2022 18.01.2022

24.01.2022 20.01.2022

24.01.2022 14.01.2022

MANISH DIWAN24.01.2022 14.01.2022

25.01.2022 21.01.2022

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
261/22

ICICI BANK LTD V/S 
DIBYANSHU SINGH 

AKASHDEEP 
SINGH RODA

CS COMM – 
262/22

ICICI BANK LTD V/S 
RAJESH RAINA

AKASHDEEP 
SINGH RODA

CS COMM – 
266/22

ICICI BANK LTD V/S 
SASHI MAURYA

CS COMM – 
267/22

ICICI BANK LTD V/S 
PADAM PRAKASH

AKASHDEEP 
SINGH RODA

CS COMM – 
268/22

ICICI BANK LTD V/S 
JAIPAL NAGI

CS COMM – 
269/22

ICICI BANK LTD V/D 
SANTOSH KR MISHRA

CS COMM – 
293/22

ICICI BANK LTD V/S 
RAVI MALIK

CHETNA 
BHALLA

CS COMM – 
294/22

ICICI BANK LTD V/S 
RAJINDER KR 
MALHOTRA

CHETNA 
BHALLA

CS COMM – 
295/22

ICICI BANK LTD V/S 
DEEPANSHU MITTAL

CS COMM – 
312/22

ICICI BANK LTD V/S 
PAWANDEEP SINGH 

HEMANT 
GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

25.01.2022 21.01.2022

MANISH DIWAN25.01.2022 21.01.2022

MANISH DIWAN25.01.2022 21.01.2022

VIVEK KR 25.01.2022 ON LINE

ANISH BHOLA 27.01.2022 14.01.2022

ANISH BHOLA 27.01.2022 14.01.2022

ANISH BHOLA 27.01.2022 14.01.2022

SIDDHI MITTAL 27.01.2022 ON LINE

SBI V/S DILIP SINGH VAISHALI 27.01.2022 ON LINE

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

CS COMM – 
313/22

ICICI BANK LTD V/S 
KRISHNA KR SHARMA

HEMANT 
GUPTA

CS COMM – 
314/22

ICICI BANK LTD V/S 
SUDIPTA BRAHMA

CS COMM – 
315/22

ICICI BANK LTD V/D 
SANTOSH KR MISHRA

CS COMM – 
316/22

IDBI BANK LTD V/S 
INDRASAN MAURYA

OMP (I) 
COMM – 
34/2022

DCB BANK V/S ZAHID 
ALI

OMP (I) 
COMM – 
35/22

DCB BANK V/S 
PRADEEP KR

OMP (I ) 
COMM – 
36/22

DCB BANK V/S 
AASHIK SABBIR

CS COMM – 
338/22

NARESH GUPTA V/S 
DARSHAN LAL 
SINGHAL

CS COMM – 
339/2022



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

5 Central

ANISH BHOLA 28.01.2022 14.01.2022

28.01.2022 ON LINE

28.01.2022 ON LINE

PRASHANT KR 31.01.2022 21.01.2022

C PRAKASH 31.01.2022 ON LINE

C PRAKASH 31.01.2022 ON LINE

S K SINGH 31.01.2022 25.01.2022

6 Central 49/2022 18-01-2022

205/2022 VIKAS CHOPRA 18-01-2022 12-01-2022

207/2022 VIKAS CHOPRA 18-01-2021 12-01-2021

SH. ASHWANI 
KUMAR SARPAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-05

OMP (I) 
COMM – 
40/2022

DCB BANK V/S 
PRADEEP KR

CS COMM – 
344/22

ICICI BANK LTD V/S 
NOKDENSANGYA

HEMANT 
GUPTA

CS COMM – 
345/22

ICICI BANK LTD V/S 
FIZA ROAD CARRIER

HEMANT 
GUPTA

CS COMM – 
351/22

ICICI BANK LTD V/S 
AMIT KR GUPTA

CS COMM – 
352/22

ICICI BANK LTD V/S 
MOHD SALIM

CS COMM – 
353/22

ICICI BANK LTD V/S 
LOKESH MANAKTALA

CS COMM – 
361/22

UMESH JAIN V/S 
NDMC

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

HDFC BANK VS 
RAJESH KUMAR

 RAJAN & 
COMPANY

ICICI BANK VS 
PEREFECT AD 

ICICI BANK VS RISHAB 
GUPTA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

211/2022 18-01-2022 12-01-2022

212/2022

242/2022 20-01-2022 13-01-2022

243/2022 20-01-2021 13-01-2021

244/2022 20-01-2020 13-01-2020

245/2022 20-01-2019 13-01-2019

246/2022 20-01-2018 13-01-2018

247/2022 20-01-2022 14-01-2022

248/2022 20-01-2021 14-01-2021

254/2022 21-01-2022 09-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

icici bank vs kunwar 
pushpanam surya

pooja singh

icici bank vs mo irfan siddhi mittal

icici bank vs rajani d 
batra

vikas chopra 

icici bank vs om tarders vikas chopra 

icici bank vs aditi 
enterprises

vikas chopra 

icici bank vs md 
garments 

vikas chopra 

ICICI BANK VS 
DIVYANSHI GUPTA

vikas chopra 

rajesh kumar vs ndmc satyendra kumar 
singh

rajesh kumar vs ndmc satyendra kumar 
singh

pnb vs nava mendiratta neha garg



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

259/2022 21-01-2022 17-01-2022

260/2021 21-01-2021 17-01-2021

296/2022 25-01-2022 12-01-2022

297/2022 25-01-2021 19-01-2022

298/2022 25-01-2022 14-01-2022

301/2022 25-01-2022 14-01-2022

304/2022 25-01-2021 14-01-2022

306/2022 25-01-2020 21-01-2022

307/2022 25-01-2019 22-01-2022

308/2022 25-01-2018 19-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

surya prakash vs ndmc satyendra kumar 
singh

rajesh kumar vs ndmc satyendra kumar 
singh

icici bank vs avanish 
kumar

ms. pooja singh

ICICI BANK VS 
MAYANK BHARDWAJ

ms. pooja singh

ICICI BANK VS 
LOKENDER ATTARI

Chetna bhalla

ICICI BANK VS 
INDRESH KUMAR 
SINGH

Chetna bhalla

ICICI BANK VS MANOJ 
KUMAR

Chetna bhalla

ICICI BANK VS 
SHUBHAM GOSWAMI

Chetna bhalla

ICICI BANK VS ZALID 
ALI

Chetna bhalla

icici bank vs neha 
kumari

Chetna bhalla



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 Central

322/2022 25-01-2022 22-12-2021

340/202 27-01-2022 15-12-2021

20/2022 27-01-2022

341/2022 27-01-2022 21-01-2022

342/2022 28-01-2022 19-01-2022

22/2022 28-01-2022

360/2022 31-01-2022 12-01-2022

362/2022 31-01-2022 17-01-2022

SH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL

medilivescare 
manufaturing pvt ltd 
vs /s sethi agencies

rajeev kumar 
tewari

pankaj tiwari vs ndmc satyendra kumar 
singh 

sidhant dhingra vs 
gulshan kumar satini

anuj arora 

mahinder nagpal vs 
natural toni cosmetics

anubhav chhabra 

GAME CHANGERS 
TEXFAB PVT LTD VS 
M/S SANT KUMAR

BHARAT DEEP 
SINGH 

MOHD. AMIR VS AXIX 
BANK LIMTED

MANOJ KUMAR 
YADAV

icici bank vs vipul 
goswami

deepak kaushik 

icici bank vs mousam 
khan

hemant gupta



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

6 CentralSH. MANMOHAN 
SHARMA, DISTRICT 
JUDGE(COMMERCI
AL)-06, CENTRAL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

7 West NIL

8 West NIL

9 NEW DELHI 04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

SH. DINESH BHATT 
, DJ (COMMERCIAL 
COURT)-01

SH. GURDEEP 
SINGH, LD. 
DISTRICT JUDGE 
(COMM)-02, 
WEST,THC, DELHI

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/32
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
ANURAG SHARMA

PANKAJ 
KUMAR(P),

CS 
(COMM)/33
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MANOJ KUMAR 
YADAV

PANKAJ 
KUMAR(P),

CS 
(COMM)/34
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs MD 
FARHAT

PANKAJ 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/35
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
JAGDISH

PANKAJ 
KUMAR(P),

CS 
(COMM)/36
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
KANHAIYA

PANKAJ 
KUMAR(P),

CS 
(COMM)/37
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
VIPIN PRATAP SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/38
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SHRI KISHAN

PANKAJ 
KUMAR(P),

CS 
(COMM)/42
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MANO

PANKAJ 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/40
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs RAJ 
KUMAR

PANKAJ 
KUMAR(P),

CS 
(COMM)/39
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MALTI DEVI

PANKAJ 
KUMAR(P),

CS 
(COMM)/77
/2022

KARL STORZ 
ENDOSCOPY INDIA 
PRIVATE LIMITED Vs 
CHANDRU MEDISYS 
THROUGH 
PROPRIETOR SHRI 
MARIAPPAN 
CHANDRAKATHAN

TARU GUPTA(P),

CS 
(COMM)/23
/2022

SCHNEIDER 
ELECTRIC INDIA PVT 
LTD Vs IRIS 
ASSOCIATES PVT LTD 
AAKAR TURNKEY 
DIVISION

VINAYAK 
SRIVASTAVA(P),

CS 
(COMM)/24
/2022

AIS GLASS SOLUTIONS 
LTD Vs SAKET 
INFRADEVELOPERS 
PRIVATE LIMITED

RAJDEEP 
RAO(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

04-01-2022 03.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/25
/2022

AIS GLASS SOLUTIONS 
LTD Vs ARADHANA 
BUILDERS PRIVATE 
LIMITED

RAJDEEP 
RAO(P),

CS 
(COMM)/26
/2022

MS/ ASAHI INDIA 
GLASS LTD Vs ANITA 
RANI

RAJDEEP 
RAO(P),

CS 
(COMM)/27
/2022

RAJ KUMAR GUPTA Vs 
PUNIT BANTHIA

srishti 
agarwal(P),

CS 
(COMM)/28
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RAKESH KUMAR 
VERMA

PANKAJ 
KUMAR(P),

CS 
(COMM)/29
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
ABID KHAN

PANKAJ 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

04-01-2022 03.01.2022

04-01-2022 03.01.2022

06-01-2022 05.01.2022

06-01-2022 05.01.2022

06-01-2022 05.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/30
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
ABBAS

PANKAJ 
KUMAR(P),

CS 
(COMM)/31/
2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
HAKIM SINGH 
GURJAR

PANKAJ 
KUMAR(P),

OMP 
(COMM)/2/
2022

M/S INDIAN RAILWAY 
CATERING AND 
TOURISM CORP LTD 
Vs M/S SURYADEV 
FOOD AND 
BEVERAGES PVT LTD

VIVEK 
KADYAN(P),

CS 
(COMM)/83
/2022

RCS LOGISTICS 
PRIVATE LIMITED Vs 
M/S JAPJI IMPEX OPC 
PRIVATE LIMITED

AJAY KUMAR 
TIWARI(P),

CS 
(COMM)/90
/2022

MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT LTD Vs 
NAVNEET 
MAHESHWARI

JITENDRA 
RAJPUT(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

06-01-2022 05.01.2022

06-01-2022 05.01.2022

07-01-2022 06.01.2022

07-01-2022 06.01.2022

07-01-2022 06.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/92
/2022

MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT LTD Vs 
MUNICIPAL 
CORPORATION 
CHANDIGARH

JITENDRA 
RAJPUT(P),

CS 
(COMM)/94
/2022

MIRAZ FACILITY 
MANAGEMENT  
SERVICES PVT LTD Vs 
CHIEF MEDICAL 
SUPERINTENDENT

JITENDRA 
RAJPUT(P),

CS 
(COMM)/97
/2022

NISSIN ABC 
LOGISTICS PRIVATE 
LIMITED Vs PSP 
CARGO AND ALLIED 
SERVICES LLP

KESHAV SINGH 
SAINI(P),

CS 
(COMM)/96
/2022

EMPOL EMAYE 
MUTFAK ESYALARI VE 
BOY SAN VE TIC AS Vs 
RISE CHEMICALS 
INDUSTRIES

Sarad Kumar 
Sunny(P),

CS 
(COMM)/98
/2022

RAJESH KHURANA Vs 
NEETU RAJPUT

RAJEEV 
KAPOOR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

07-01-2022 06.01.2022

07-01-2022 06.01.2022

12-01-2022 11.01.2022

KARTIK RAI(P), 13-01-2022 12.01.2022

15-01-2022 14.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/99
/2022

COL HARDEEP SINGH 
OBEROI Vs M/S VALJI 
GOKULDAS AND SONS

MANSIMRAN 
SINGH 
KHURANA(P),

CS 
(COMM)/10
0/2022

IDBI BANK LIMITED 
Vs SHRI ANURAG 
MISHRA

SANJAY 
BAJAJ(P),

CS 
(COMM)/10
6/2022

M/S DSV AIR AND SEA 
PRIVATE LIMITED Vs 
BALAJI CORK

PRIYANKA 
GHOSH(P),

OMP 
(COMM)/5/
2022

BHARAT SANCHAR 
NIGAM LIMITD Vs M/S 
CONCEPT 
COMMUNICATION 
LTD

OMP 
(COMM)/6/
2022

M/S AXIS SECURITIES 
LIMITED Vs PRIYANK 
SACHDEVA

Sunil 
Choudhary(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

18-01-2022 17.01.2022

18-01-2022 17.01.2022

18-01-2022 17.01.2022

19-01-2022 18.01.2022

MOHIT RAJ (P) 21-01-2022 20.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

OMP 
(COMM)/9/
2022

M/S R B ENTERPRISES 
Vs UNION OF INDIA

Gaurav 
Aggarwal(P),

OMP 
(COMM)/10
/2022

M/S R B ENTERPRISES 
Vs UNION OF INDIA

Gaurav 
Aggarwal(P),

OMP 
(COMM)/11/
2022

M/S R B ENTERPRISES 
Vs UNION OF INDIA

Gaurav 
Aggarwal(P),

OMP 
(COMM)/17/
2022

LAKHVINDER SINGH 
GILL Vs AXIS BANK 
LIMITED

ghanshyam 
yadav(P),

CS 
(COMM)/117
/2022

PUNJAB NATIONAL 
BANK THROUGH ITS 
AUTHORIZED 
REPRESENTATIVEAK
HOURI BINAY Vs 
SOHAN LAL MEENA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

21-01-2022 20.01.2022

21-01-2022 20.01.2022

22-01-2022 21.01.2022

22-01-2022 21.01.2022

24-01-2022 22.01.2022

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS 
(COMM)/116
/2022

JASBIR SINGH BIR 
HUF Vs AYURVEDA 
NATURE CARE PVT 
LTD

Anubha Goel(P),

CS 
(COMM)/115
/2022

M/S RELIABLE 
TRAVEL AND CARGO P 
LTD Vs M/S BOMBAY 
SKYWAYS

VIVEK 
MALHOTRA(P),

CS 
(COMM)/121
/2022

STATE BANK OF INDIA 
Vs RAM RATTAN 
SHARMA

RUCHI 
KHURANA(P),

CS 
(COMM)/12
0/2022

DELHI PRESS 
SAMACHAR PATRA 
PVT LTD Vs 
VIDHIMAAN 
PUBLISHERS PVT LTD

RADHEY 
SHYAM 
KALA(P),

CS 
(COMM)/12
2/2022

STATE BANK OF INDIA 
Vs SHVETA RATRA

VARUN 
CHANDIOK(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

9 NEW DELHI

27-01-2022 25.01.2022

27-01-2022 25.01.2022

27-01-2022 25.01.2022

28-01-2022 27.01.2022

10 NEW DELHI 04.01.2022 20.12.2021

SH. SANJEEV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

OMP 
(COMM)/21/
2022

PREETI GUPTA Vs 
AXIS BANK LTD

NAVEEN 
KUMAR(P),

CS 
(COMM)/12
4/2022

VAYAM 
TECHNOLOGIES 
LIMITED Vs INDIAN 
CITY PROPERTIES 
LIMITED

AJAY KUMAR 
CHOPRA(P),

OMP 
(COMM)/20
/2022

ALLIANCE  AIR 
AVIATION LIMITED 
THROUGH SH 
SIDDHARTHA SRAKAR 
 CHIEF OF 
PERSONNAL Vs 
NAVEEN SAROHA

HEMANT 
KUMAR(P),

CS 
(COMM)/12
5/2022

TRANSAFE SERVICE 
LTD Vs ARSHIYA RAIL 
INFRASTRUCTURE 
PVT LTD

SATYENDRA 
KUMAR(P),

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 16/22

DLL FIN SERVICES 
INDIA PVT LTD. VS. 
VAJID

SH. PANKAJ 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 17/22

DLL FIN. SERVICES 
INDIA VS. RAJAK

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 1/22

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 
RAMAVTAR

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 4/22

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 
AMRENDRA KUMAR 
SINGH

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 12/22

DLL FIN. SERVICES 
INDIA PVT. LTD. VS. 
GURADIP SINGH

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 1/22

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 
REHMAT ALI

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 1/22

DLL FIN. SERVICES 
INDIA LTD. VS. 
NETRAM ADWASI 
MOGIYA

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 11/22

DLL FIN SERVICES 
INDIA LTD. VS. 
NEELESH PATHAK

SH. PANKAJ 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 20/22

DLL FIN. SERVICES 
INDIA PVT LTD. VS. 
AMAR SINGH

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 19/22

DLL FIN. SERVICES 
INDIA LTD. VS. 
RAJENDER SINGH

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 18/22

DLL FIN. SERVICES 
INDIA LTD. VS. 
MAHENDER SINGH

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 2/22

DLL FIN. SERVICES 
INDIA LTD. VS. 
KHURSHEED KHAN

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 5/22

DLL FIN. SERVICES 
LTD. VS. RAM PAL

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 9/22

DLL FIN. SERVICES 
INDIA LTD. VS. SALIM 
KHAN

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 8/22

DLL FIN. SERVICES 
INDIA LTD.VS. 
KRISHAN

SH. PANKAJ 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

04.01.2022 20.12.2021

05.01.2022 21.12.2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 21/22

DLL FIN. SERVICES 
INDIA LTD. VS. RAM 
VINAI PRASAD

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 6/22

DLL FIN. SERVICES 
INDIA LTD. VS. 
SURENDER SINGH

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 7/22

DLL FIN. SERVICES 
INDIA LTD. VS. 
SHILPA

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 15/22

DLL FIN. SERVICES 
LTD. VS. LALAN 
KUMAR

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 14/22

DLL FIN. SERVICES 
LTD. VS. HEMRAJ 
BAIRWA

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 13/22

DLL FIN. SERVICES 
INDIA LTD. VS. 
PRASHANT

SH. PANKAJ 
KUMAR

CS (COMM.) 
NO. 82/22

ARHAAN ASSOCIATES 
PVT LTD. VS. WAPCOS 
LTD.

SH. RAMESH 
KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

05.01.2022 23.10.2021

05.01.2022 20.12.2021

06.01.2022 21.12.2021

06.01.2022 01.12.2021

06.01.2022 21.12.2021

06.01.2022 29.12.2021

06.01.2022 04.01.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

OMP 
(C0MM.) 
NO. 03/22

RPS MANAGEMENT 
AND CONSULTANCY 
PVT LTD. VS. 
MONEYWISE 
FINANCIAL SERVICES 
PVT LTD.

MS. RITA 
ARORA

CS (COMM.) 
NO. 81/22

RAO MOHD. NADEEM 
VS. WAPCOS LTD.

SH. RAMESH 
KUMAR

CS (COMM.) 
NO. 94/22

MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT LTD. 
VS. CMS NORTHERN 
RAILWAYS 
DIVISIONAL 
HOSPITAL

SH. JITENDER 
RAJPUT & 
ASSOCIEATES

CS (COMM.) 
NO. 90/22

MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT LTD. 
VS. NAVNEET 
MAHESHWARI

SH. JITENDER 
RAJPUT & 
ASSOCIEATES

CS (COMM.) 
NO. 92/22

MIRAZ FACILITY 
MANAGEMENT 
SERVICES PVT LTD. 
VS. MUNICIPAL CORP. 
CHANDIGARH

SH. JITENDER 
RAJPUT & 
ASSOCIEATES

CS (COMM.) 
NO. 91/22

MANISHA VS. 
STERLING MOTORS

SH. MANISH 
GANDHI

CS (COMM.) 
NO. 93/22

TAPINDU 
EDUCATIONALA 
SOCIETY VS. YES 
BANK LTD.

SH. CHANDER 
SHEKHAR 
YADAV



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

06.01.2022 03.01.2022

06.01.2022 24.12.2021

06.01.2022 21.12.2021

06.01.2022 24.12.2021

12.01.2022 05.01.2022

13.01.2022 29.12.2021

15.01.2022 07.01.2022

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 103/22

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK VS. 
DHRUV VERMA

MS. CHITRA 
MALHOTRA & 
ASSOCIETES

CS (COMM.) 
NO. 101/22

CANARA BANK 
ERSTWHILE 
SYNDICATE BANK VS. 
DOLPHIN 
REFRIGERATION AND 
AIRCONDITIONING

MS. CHITRA 
MALHOTRA & 
ASSOCIETES

CS (COMM.) 
NO. 104/22

RCS LOGISTICS PVT 
LTD. VS. SUKHDEV 
SINGH

SH. AJAY 
KUMAR TIWARI

CS (COMM.) 
NO. 102/22

GOPAL DAS ESTATES 
AND HOUSING PVT 
LTD. VS. NANI 
PALKHIVALA 
ARBITRAATION 
CENTRE

SH. BIMLENDU 
SHEKHAR

CS (COMM.) 
NO. 105/22

FEDERAL BANK LTD.  
VS.  SH. RAMAN 
KUMAR

SH. JOBY P 
VERGHESE

OMP 
(C0MM.) 
NO. 18/22

FINVASIA SECURITIES 
PVT LTD. VS. MR. 
MANOJ KUMAR

SH. KARTIKYA 
JAISWAL

OMP 
(C0MM.) 
NO. 7/22

AXIS SECURITIES 
LIMITED VS. KUMUD 
CHANDRA

LEX STABLIS, 
ADVOCATES & 
SOLICITORS



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

10 NEW DELHI

17.01.2022 06.01.2022

SH. PALAK DEV 17.01.2022 23.12.2021

SH. MOHIT RAJ 21.01.2022 22.12.2021

22.01.2022 05.09.2021

22.01.2022 20.01.2022

31.01.2022 12.01.2022

11 NEW DELHI 04-01-2022 24-12-2021

04-01-2022 24-12-2021

SH. GURVINDER 
PAL SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS (COMM.) 
NO. 109/22

KMB PAPERS PVT LTD. 
VS. JSONS PRINTS 
INDIA PVT LTD.

SH. RAJEEV 
RAHEJA

OMP 
(C0MM.) 
NO. 8/22

CH ELECTRICALS VS. 
CENTRAL GROUND 
WATER BOARD FOR

CS (COMM.) 
NO. 113/22

PUNJAB NATIONAL 
BANK VS. HEM RAJ 
MEENA

EX. NO. 
28/22

HDFC BANK LTD. VS. 
BABU LAL MEENA

GBA LAW 
OFFICES

OMP (I) 
(COMM.) 
NO. 17/22

KLW WHEELS CO SA 
VS. DMRC LIMITED

SH. HEMANT 
MANJANI

OMP (T) 
(COMM.) 
NO. 2/22

BHARDWAJ 
BROTHORS VS. UNION 
OF INDIA

SH. ALOK 
TRIPATHI

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/41/
2022

KAPS ENTERPRISES 
PVT LTD Vs M/S FICUS 
SECURITIES PVT LTD 
AND ORS

PARUL 
SHARMA(P),

CS 
(COMM)/43
/2022

VED PRAKASH KAPAL 
Vs M/S FICUS 
SECURITIES PVT LTD

PARUL 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

04-01-2022 29-10-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/45
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
BALRAJ SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/46
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
JAGDEESH YADAV

PANKAJ 
KUMAR(P),

CS 
(COMM)/47
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MOVEEN AHMED

PANKAJ 
KUMAR(P),

CS 
(COMM)/48
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MEGHRAM

PANKAJ 
KUMAR(P),

CS 
(COMM)/49
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SVAYAM PRAKASH

PANKAJ 
KUMAR(P),

CS 
(COMM)/50
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
ROHIT PASWAN

PANKAJ 
KUMAR(P),

CS 
(COMM)/51/
2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
JITENDRA

PANKAJ 
KUMAR(P),

CS 
(COMM)/52
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RAMJI YADAV

PANKAJ 
KUMAR(P),

CS 
(COMM)/53
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs RAJ 
NARAYAN 
CHATURVEDI

PANKAJ 
KUMAR(P),

CS 
(COMM)/54
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MOH YUSUF

PANKAJ 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/55
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SUBASH

PANKAJ 
KUMAR(P),

CS 
(COMM)/56
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs RAJ 
BAHADUR SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/57
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
BATTU RAM

PANKAJ 
KUMAR(P),

CS 
(COMM)/58
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
HARISH KEWAT

PANKAJ 
KUMAR(P),

CS 
(COMM)/59
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
AJEET KUMAR SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/60
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs JAI 
PRAKASH

PANKAJ 
KUMAR(P),

CS 
(COMM)/61/
2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
ANIL KUMAR SAH

PANKAJ 
KUMAR(P),

CS 
(COMM)/62
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RUCHI PRATAP 
YADAV

PANKAJ 
KUMAR(P),

CS 
(COMM)/63
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
MAN SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/64
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
NAUSHE KHA

PANKAJ 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 20-12-2021

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/65
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
DILEEP KUMAR 
SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/66
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
JALIPA SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/67
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
ARJUN SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/68
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
ANIL KUMAR

PANKAJ 
KUMAR(P),

CS 
(COMM)/69
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RAJESH BANOTE

PANKAJ 
KUMAR(P),

CS 
(COMM)/70
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RAKESH MALL

PANKAJ 
KUMAR(P),

CS 
(COMM)/71/
2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
SAMAY SINGH

PANKAJ 
KUMAR(P),

CS 
(COMM)/72
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
OLIULLAH

PANKAJ 
KUMAR(P),

CS 
(COMM)/73
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
AJAY KUMAR

PANKAJ 
KUMAR(P),

CS 
(COMM)/74
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
AMAR SINGH

PANKAJ 
KUMAR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

04-01-2022 20-12-2021

04-01-2022 20-12-2021

04-01-2022 30-12-2021

04-01-2022 05-04-2021

05-01-2022 20-12-2021

05-01-2022 02-12-2021

05-01-2022 19-12-2021

06-01-2022 30-12-2021

06-01-2022 04-01-2022

06-01-2022 04-01-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/75
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
LILA RAM

PANKAJ 
KUMAR(P),

CS 
(COMM)/76
/2022

DE LAGE LANDEN 
FINANCIAL SERVICES 
INDIA PVT LTD Vs 
RAJESH

PANKAJ 
KUMAR(P),

OMP 
(COMM)/1/2
022

MO POONEN THR 
PARTNER Vs DHANI 
LOANS AND SERVICES 
LTD

Sonali Jain(P),

CS 
(COMM)/44
/2022

MS/ ASAHI INDIA 
GLASS LTD Vs LEAD 
GREEN SOLUTIONS 
PVT LTD

RAJDEEP 
RAO(P),

CS 
(COMM)/79
/2022

MIR USMAN DISOOKI 
Vs HSBC BANK

sanjeev 
beniwal(P),

CS 
(COMM)/80
/2022

M/S 
ULTRACONFIDENTIEL 
PVT LTD Vs THE 
EMBASSY OF SPAIN

Abhimanyu 
Lall(P),

CS 
(COMM)/78
/2022

BEE SEA AIR 
SERVICES I PVT LTD 
Vs ULTRA POLYMIN 
LTD

SHIVAM 
SHARMA(P),

CS 
(COMM)/84
/2022

VIVEK TRAVELS 
PRIVATE LIMITED Vs 
BHARAT HOTELS LTD

GURPREET 
SINGH 
SACHDEVA(P),

CS 
(COMM)/88
/2022

SIMLA CHEMICAL 
PRIVATE LIMITED Vs 
SHRI WAHEGURU 
INDUSTRIES

DHARMENDRA 
KUMAR 
YADAV(P),

CS 
(COMM)/85
/2022

M/S STAR CLEARING 
AND FORWARDING 
SERVICES Vs M/S 
OMVIR PRINT O PACK 
PVT LED

RAJEEV 
KAPOOR(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

06-01-2022 04-01-2022

06-01-2022 03-01-2022

06-01-2022 09-12-2021

07-01-2022 30-12-2021

17-01-2022 15-01-2022

18-01-2022 17-01-2022

18-01-2022 17-01-2022

18-01-2022 17-01-2022

20-01-2022 26-11-2021

20-01-2022 11-01-2022

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/89
/2022

M/S GLOBE 
PUBLICATION 
PRIVATE LIMITED Vs 
BANARAS HINDU 
UNIVERSITY

MANEESH 
GUMBER(P),

CS 
(COMM)/87
/2022

RCS LOGISTICS 
PRIVATE LIMITED Vs 
ANANYA 
INTERNATIONAL

AJAY KUMAR 
TIWARI(P),

CS 
(COMM)/86
/2022

STATE BANK OF INDIA 
Vs SATISH KUMAR 
GUPTA

ARVIND 
GUPTA(P),

CS 
(COMM)/95
/2022

ATUL BHALLA Vs M/S 
VEENOO 
ELECTRONICS

RISHI 
SEHGAL(P),

ARB A 
(COMM)/1/2
022

SOLOMON SAXENA Vs 
KOTAK MAHINDRA 
PVT LTD AND ORS

OMP 
(COMM)/14/
2022

M/S R B ENTERPRISES 
Vs UNION OF INDIA

Gaurav 
Aggarwal(P),

OMP 
(COMM)/12/
2022

M/S R B ENTERPRISES 
Vs UNION OF INDIA

Gaurav 
Aggarwal(P),

OMP 
(COMM)/13/
2022

M/S SOCIAL 
ORGANICS PVT LTD Vs 
AW ALLIANCE

Jasmine 
Damkewala(P),

CS 
(COMM)/112
/2022

M/S NSD PRINTERS  
PVT LTD Vs 
CHLOROPHYLL 
GREEN SOLUTIONS 
PVT LTD AND ORS

ISRAR 
AHMED(P),

CS 
(COMM)/111
/2022

TV18 BROADCAST 
LIMITED Vs NIKHIL 
KUMAR

VIVEK 
AGARWAL(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

11 NEW DELHI

21-01-2022 03-12-2021

AMIT SETHI(P), 21-01-2022 03-12-2021

24-01-2022 05-01-2022

24-01-2022 22-01-2022

RIT ARORA(P), 27-01-2022 25-01-2022

27-01-2022 20-01-2022

29-01-2022 18-01-2022

12 SOUTH NIL

13 SOUTH 05.01.2022 22.12.21

05.01.2022 22.12.21

SH. SANJIV JAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

CS 
(COMM)/119
/2022

M/S RODDAJI 
COMPANY I Vs YUM 
CHA LLP

ARVIND 
KUMAR(P),

CS 
(COMM)/118
/2022

SURENDRA NATH Vs 
TRADE WINGS 
LIMITED

CS 
(COMM)/12
3/2022

ARCHIES LIMITED Vs 
ASIM CARRIER 
SERVICE

AWANISH 
KUMAR(P),

OMP 
(COMM)/19/
2022

PRAMOD KUMAR Vs 
AXIS BANK

Rahul 
chauhan(P),

ARB A 
(COMM)/3/
2022

FIRST SOURCE 
MERCHANDISE PVT 
LTD Vs FEROZE 
VARUN GANDHI AND 
ORS

OMP 
(COMM)/22
/2022

CHACHA NEHRU BAL 
CHIKITSALAYA Vs 
INDUCTION 
CORPORATE 
SOLUTIONS PVT LTD

RAJIV 
BAKSHI(P),

CS 
(COMM)/12
6/2022

SHRI RAM STEEL 
TRADERS Vs BHURJI 
SUPER CRAFT IMPEX

RAHUL 
MADAN(P),

SH. PREM KUMAR 
BHARTWAL 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCI
AL COURT)-03

CS(COMM)/
20/22

ICICI Bank Ltd Vs. 
Subodh Narayan Padhi

Deepak Kaushik

CS(COMM)/
21/22

ICICI Bank Ltd Vs. 
Vinay Verma

Deepak Kaushik



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

13 SOUTH

05.01.2022 22.12.21

05.01.2022 24.12.21

05.01.2022 24.12.21

05.01.2022 24.12.21

10.01.2022 05.01.22

24.01.2022 20.01.2022

25.01.2022 20.01.2022

14 SOUTH-EAST NIL

SH. VINAY KUMAR 
KHANNA, dISTRICT 
JUDGE(COMMERCI
AL COURT)-03

CS(COMM)/
22/22

ICICI Bank Ltd Vs. 
Rakesh Kumar

Deepak Kaushik

CS(COMM)/
23/22

IFFCO-MC Crop Science 
Pvt Ltd Vs. Falakata 
Thana Coop Marketing 
Society Ltd

Shubham Saigal

CS(COMM)/
24/22

IFFCO-MC Crop Science 
Pvt Ltd Vs. Sri Lakshmi 
rajarajeshwari 
enterprises

Shubham Saigal

CS(COMM)/
25/22

IFFCO-MC Crop Science 
Pvt Ltd Vs. Bajrangbali 
Sara Bhandar

Shubham Saigal

OMP(COMM
)/3/22

Pushpak Car Rentals Pvt 
Ltd Vs. Toyota Financial 
Services India Ltd

Deepak Acharya

CS(COMM)/
80/22

Link Logistics 
Management Pvt Ltd Vs. 
Mandeep Singh

Shivam Sharma

CS(COMM)/
84/22

Mohd Irfan Vs. Onkar 
Singh Chauhan

Vikram Gujral

SH. RAJ KUMAR 
CHAUHAN, LD. 
DISTRICT JUDGE 
(COMMERCIAL-
COURT), SOUTH-
EAST, SAKET 
COURT



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST 05-01-2022 24-12-2021

05-01-2022 24-12-2021

05-01-2022 16-12-2021

05-01-2022 14-12-2021

06-01-2022 N/A

06-01-2022 N/A

06-01-2022 N/A

06-01-2022 N/A

06-01-2022 N/A

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/31/
2022

M/S SALORA 
INTERNATIONAL LTD 
Vs M/S SIDDHART 
ENTERPRISES

AJAY 
MALVIYA(P),

CS 
(COMM)/35
/2022

M/S ARM INFOSERVE 
INDIA PVT LTD Vs 
UMA SHARMA

SANJAY 
SINGAL(P),

CS 
(COMM)/33
/2022

BRINDCO SALES 
PRIVATE LIMITED Vs 
AVINASH DODA

VEDANTA 
VERMA(P),

CS 
(COMM)/32
/2022

ELNOVA PRIVATE 
LIMITED Vs 
SYSTEMATIC 
COMMUNICATION 
PVT LTD

PANKAJ 
KUMAR(P),

CS 
(COMM)/51/
2022

STATE BANK OF INDIA 
Vs INDRAJIT NAGAR

VARUN 
CHANDIOK(P),

CS 
(COMM)/49
/2022

STATE BANK OF INDIA 
Vs RAJESH KUMAR 
SRIVASTAVSOLE 
PROPRIETOR OF M/S 
CAR SHRANGAR

VARUN 
CHANDIOK(P),

CS 
(COMM)/50
/2022

STATE BANK OF INDIA 
Vs DAMODAR PRASAD 
SOLE PROPRIETOR OF 
M/S MEENA TRADERS

VARUN 
CHANDIOK(P),

CS 
(COMM)/54
/2022

STATE BANK OF INDIA 
Vs ASHISH GUPTA 
SOLE PROPRIETOR OF 
M/S TATHVIK 
ENTERPRISES

VARUN 
CHANDIOK(P),

CS 
(COMM)/53
/2022

STATE BANK OF INDIA 
Vs KAVITA AHUJA 
SOLE PROPRIETOR OF 
M/S AHUJA 
DEPARTMENTALSTOR
E

VARUN 
CHANDIOK(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

06-01-2022 N/A

06-01-2022 27-12-2021

06-01-2022 03-01-2022

06-01-2022 03-01-2022

06-01-2022 16-03-2021

06-01-2022 30-12-2021

06-01-2022 30-12-2021

07-01-2022 23-12-2021

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/52
/2022

STATE BANK OF INDIA 
Vs BHANU PRATAP 
SOLE PROPRIETOR OF 
M/S LRS THE 
FASHION POINT

VARUN 
CHANDIOK(P),

CS 
(COMM)/58
/2022

M/S MODI INFOSOL 
PVT LTD Vs M/S 
COMPUTER PLANET

SURUCHI 
MITTAL(P),

CS 
(COMM)/56
/2022

MOL LOGISTICS INDIA 
PVT LTD Vs 
BLISSWOOD GLOBAL 
IMPEX PVT LTD AND 
ANR

JATIN 
KAPUR(P),

CS 
(COMM)/57
/2022

CLASSIC MOTORS PVT 
LTD Vs M/S 
AASHIRWAD 
HOSPITALITY 
CONCEPTS LLP

BOBBY 
ANAND(P),

CS 
(COMM)/55
/2022

BANK OF INDIA Vs 
SHARDA

GARIMA 
GUPTA(P),

CS 
(COMM)/48
/2022

DSV AIR AND SEA 
PRIVATE LIMITED Vs 
M/S INNOMOD INDIA 
PRIVATE LIMITED

PRIYANKA 
GHOSH(P),

CS 
(COMM)/47
/2022

DSV AIR AND SEA 
PRIVATE LIMITED Vs 
M/S ZOLIJNS 
DESIGNS PRIVATE 
LIMITED

PRIYANKA 
GHOSH(P),

CS 
(COMM)/60
/2022

M/S GONSAI 
LOGISTICS PVT LTD 
THROUGH ITS 
DIRECTOR SH PANKAJ 
MEHNDIRATTA Vs 
M/S HEMANG 
SCHNELL GLOBAL 
PVT LTD THROUGH 
ITS DIRECTORS

RAKESH 
KUMAR 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

07-01-2022 20-12-2021

SK BANSAL 12-01-2022 21-12-2021

SAILEN BHATIA 12-01-2022 03-01-2022

11-01-2022 24-12-2021

12-01-2022 22-12-2021

13-01-2022 08-11-2021

15-01-2022 07-01-2022

15-01-2022 07-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/59
/2022 (TM)

PRASENJIT KUMAR 
PAUL Vs AMAZON 
SELLER SERVICES PVT 
LTD

SHIVAM 
BAJAJ(P),

CS/COMM/
85/2022 
(TM)

MANI INC VS BIJU 
VELLAPALLIL & ORS.

CS/COMM/
87/2022 
(TM)

MANISH 
MULCHANDANI VS /S 
HENNEX INDIA UNIT 
II & ORS.

CS 
(COMM)/84
/2022

M/S SHE SRL Vs 
ANANDA EXPORTS

Shivam 
Sharma(P),

CS 
(COMM)/86
/2022

PUNJAB NATIONAL 
BANK Vs SMT ARTI 
CHATURVEDI

VIKRAM 
GOLA(P),

CS 
(COMM)/95
/2022

ZENITH 
ELECTROTECH PVT 
LTD Vs SKY 
CONSTRUCTION 
COMPANY

MANOJ KUMAR 
BHAGAT(P),

CS 
(COMM)/97
/2022

CANARA BANK Vs 
HARBANS SINGH 
GULERIA

SANJEEV  
CHOPRA(P),

CS 
(COMM)/96
/2022

CANARA BANK Vs 
MITESH VERMA PROP 
OM RAJ FOOD 
INDUSTRIES

SANJEEV  
CHOPRA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

19-01-2022 05-01-2022

19-01-2022 06-01-2022

20-01-2022 21-12-2021

20-01-2022 22-12-2021

22-01-2022 17-01-2022

24-01-2022 12-01-2022

25-01-2022 14-12-2018

25-01-2022 N/A

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/10
8/2022

M/S ROCK AND 
STORM DISTILERIES 
PVT LTD Vs DTTDC 
LTD

SANJEEV 
GUPTA(P),

CS 
(COMM)/10
9/2022

M/S ROCK AND 
STORM BOTTLERS 
PVT LTD Vs DTTDC 
LTD

SANJEEV 
GUPTA(P),

CS 
(COMM)/111
/2022

NETLAB SOLUTIONS 
INDIA PVT LTD Vs 
MOHAN GOPAL 
SARASWAT 
PROPRIETOR OF 
MADHUR MILAN 
ELECTRICALS

MANOJ 
KUMAR(P),

CS 
(COMM)/11
0/2022

M/S BARISTA COFFEE 
COMPANY LIMITED Vs 
BUTTERFLY 
AYURVEDA PVT LTD

MAYANK 
MEHANDRU(P),

CS 
(COMM)/112
/2022

PRINT AID 
ENTERPRISES PVT 
LTD Vs U S GRAPHICS 
PVT LTD

RAJENDRA 
YADAV(P),

CS 
(COMM)/113
/2022

YKK INDIA PVT LTD Vs 
O C SWEATERS LLP

MADHUR 
DHINGRA(P),

CS 
(COMM)/117
/2022

UNION BANK OF 
INDIA Vs 
VISHWAJEET 
ENTERPRISES

YOGESH 
PACHAURI(P),

CS 
(COMM)/119
/2022

AHUJASONS 
SURGICALS AND ANR 
Vs MIRACLUS 
ORTHOTECH PVT LTD 
AND ORS

SATYA 
PRAKASH 
YADAV(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

25-01-2022 24-12-2021

25-01-2022 24-12-2021

25-01-2022 26-07-2021

25-01-2022 12-01-2022

27-01-2022 07-01-2022

28-01-2022 16-11-2021

28-01-2022 13-01-2022

29-01-2022 20-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/118
/2022

UNION BANK OF 
INDIA Vs KUSHWAHA 
BOOT HOUSE

YOGESH 
PACHAURI(P),

CS 
(COMM)/115
/2022

ADITYA INFOTECH 
LIMITED Vs 
RAJKUMAR (PROP 
HINDUSTAN 
BUSINESS 
TECHNOLOGIES)

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/114
/2022

MAJOR BRANDS 
INDIA PRIVATE 
LIMITED Vs 
GURKIRPA LIFESTYLE 
COMPANY

NITIN 
BHATIA(P),

CS 
(COMM)/116
/2022

APEXO PACKING 
MACHINE PVT LTD Vs 
M/S SHRADDHA 
MAHILA SHETKARI 
SWAYAM SAHAYATA

SHIVOM 
GARG(P),

CS 
(COMM)/12
0/2022

GULSHAN LAMBA Vs 
M/S TEAM GLAM 
SERVICES PRIVATE 
LIMITED

SUNIL 
PRAKASH 
SHARMA(P),

CS 
(COMM)/121
/2022

BLUE STAR LIMITED 
Vs AGN ENGINEERS 
PRIVATE LIMITED

SIDDHARTH 
SHANKAR 
DEV(P),

CS 
(COMM)/12
2/2022

SHIVAM GUPTA 
(PROPRIETOR OF 
SHIVAM 
ENTERPRISES 
DECEASED THROUGH 
ITS LRS SHRI LALIT 
GUPTA) Vs SRI SAI 
ENTERPRISES 
(PROPRIETORSHIP 
FIRM THROUGH ITS 
PROPRIETOR MS 
LATHA)

GANESH 
KUMAR(P),

CS 
(COMM)/12
3/2022

M/S CJ KOREA 
EXPRESS INDIA PVT 
LTD THROUGH AR Vs 
M/S YOUNGSEONG 
INDIA PVT LTD AND 
ORS

MIKHIL 
SHARDA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

ROHIT JAIN(P), 03-01-2022 24-12-2021

03-01-2022 21-12-2021

03-01-2022 24-12-2021

04-01-2022 10-09-2019

04-01-2022 23-12-2021

04-01-2022 23-12-2021

04-01-2022

04-01-2022 21-12-2021

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS 
(COMM)/2/
2022

PAYTM E-COMMERCE 
PVT LTD Vs AMIT 
KUMAR P  BAUWALA

CS 
(COMM)/1/2
022

SYNERGIC TRAILER 
AND AUTO 
SOLUTIONS PRIVATE 
LIMITED Vs C B 
GLOBAL SCIENTIFIC 
GROUP AND ANR

PUNEET 
DHAWAN(P),

CS 
(COMM)/3/
2022

ASHOK KUMAR 
SHARMA Vs MANOR 
HOTELS PRIVATE 
LIMITED

VISHAL 
SHARMA(P),

CS 
(COMM)/5/
2022

BMK BUSINESS 
HOTELS AND 
RESORTS PVT LTD Vs 
ASHOK KUMAR JAIN

ANIL KUMAR 
CHANDEL(P),

CS 
(COMM)/6/
2022

M/S ALANKAR 
LAMINATION  WORKS 
PVT LTD Vs ANKIT 
MEHTA

H.R 
ASSHOCIATES(P
),

CS 
(COMM)/7/
2022

M/S PV TECHNO 
CONSTRUCT ANDCO 
Vs M/S NBCC (INDIA ) 
LTD

LALAN 
CHAUDHARY(P)
,

CS 
(COMM)/8/
2022

TERRA FIRMA 
DEVELOPEMENT (P) 
LTD Vs EVA 
DEVELOPERS (P) LTD

AKHIL 
GUPTA(P),

17-12-2021 20-
12-2021

CS 
(COMM)/9/
2022

APEX ECOTECH PVT. 
LTD.VS M/S DLF 
HOME DEVELOPERS 
LTD.

MANISH 
SHARMA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

15 SOUTH-EAST

31-01-2022 N/A

31-01-2022 10-01-2022

31-01-2022 06-01-2022

31-01-2022 06-01-2022

S.S.RANA 31-01-2022 20-01-2022

16 EAST 06-01-2022 05-01-2022

06-01-2022 01-01-2022

VACANT COURT OF 
MS. RAJ RANI 
MITRA, DISTRICT 
JUDGE (COMM-02), 
SOUTH EAST 
DISTRICT, SAKET 
COURTS, NEW 
DELHI

CS/COMM/1
27/2022

M/S VINI CONTAINER 
LINES PVT. LTD.VS 
M/S HINDUSTAN 
CARGO LINES SYSTEM 
PVT. LTD.

ARUNAV 
TEWARI

CS/COMM/1
26/2022

M/S PALLADIUM 
SAFETY SOLUTIONS 
PVT. LTD. VS M/S 
SIREEN METAL 
WORKS

VINEET 
MUDGAL

CS/COMM/1
25/2022

M/S PALLADIUM 
SAFETY SOLUTIONS 
PVT. LTD. VS 
J.K.ENTEPRISES

VINEET 
MUDGAL

CS/COMM/1
24/2022

M/S PALLADIUM 
SAFETY SOLUTIONS 
PVT. LTD. VS  M/S 
RAMA FIRES

VINEET 
MUDGAL

CS/COMM/1
28/2022(TM
)

M/S CAPENHAGEN 
HOSPITALITY  
RETAILS VS MAPINO’S 
PIZZA & ORS

SH. SANJAY 
SHARMA-I

cs (comm) 
No 08/2022

STATE BANK OF INIDA 
VS PRAMOD KUMAR & 
ANR.

SHALINI 
UPADHYAY

CS (COMM) 
NO)09/2022

WASIM ALI VS 
GOVIND

RAKESH 
TIWARI



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

16 EAST

11-01-2022 10-01-2022

11-01-2022 06-01-2022

SUDHIR GUPTA 17-01-2022 13-01-2022

JATIN KAPUR 24-01-2022 -

SH. SANJAY 
SHARMA-I

CS 
(COMM)NO 
18/2022

BANSAL SALES VS 
ACCORD 
ENTERPRISES

ASHUTOSH 
MISHRA

CS (COMM) 
NO 19/2022

PALLAVI RASTOGI VS 
CHARMS INDIA

ABHISHEK 
AGGARWAL

CS (COMM) 
NO 22/2022

SANDHU MOTORS PVT 
 LTD VS SUNIL KUMAR 
LUTHRA 

cs (comm) 
No 29/2022

VARZ METAL 
TRADING VS MRS. 
NEENA



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East EX-1/2022 VIJAY SHARMA 03.01.2022

03.01.2022

EX-2/2022 VIJAY SHARMA 03.01.2022

03.01.2022

EX-3/2022 VIJAY SHARMA 03.01.2022

FAIMUDDIN 03.01.2022

04.01.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

M/S HINDUJA 
HOUSING FINANCE 
LTD VS. HANSRAJ 
RATHORE AND ANR.

COURT FEES 
NOT FILED

CS(COMM)-
1/2022

ATUL JAIN VS. 
MAHESH KUMAR 
TANWAR

DUSHYANT 
SISODIYA

COURT FEES 
FILED 
OFFLINE ON 
20.12.2021

M/S HINDUJA 
HOUSING FINANCE 
LTD VS. NIRMAL RANI 
AND ANR.

COURT FEES 
NOT FILED

CS(COMM)-
2/2022

M/S JBS 
ENGINEERING 
WORKS VS. M/S 
SPEED TECH SYSTEM 
AND DEVICES

ASHUTOSH 
MISHRA

COURT FEES 
FILED 
OFFLIEN ON 
23.12.2021

M/S HINDUJA 
HOUSING FINANCE 
LTD VS. MOHIT AND 
ORS.

COURT FEES 
NOT FILED

OMP(COMM
)-1/2022

PANKAJ KUMAR VS. 
SBI CARDS AND 
PAYMENTS SERVICES 
LTD

COURT FEES 
NOT FILED

OMP(I)
(COMM)-
1/2022

HERA LAL AND ANR. 
VS. AU SMALL 
FINANCE LIMITED

YOGESH 
SAXENA 

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

EX-11/2022 AMITA KUMARI 04.01.2022

05.01.2022

EX-12/2022 05.01.2022

VIJAY PRAKASH 05.01.2022 04.01.2022

VIJAY PRAKASH 05.01.2022 04.01.2022

J.P GUPTA 05.01.2022

05.01.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

HDFC BANK LTD VS. 
MANOJ SURESH

COURT FEES 
NOT FILED

CS(COMM)-
3/2022

HDFC BANK LTD VS. 
JAGMOHAN LAL

SUMMIT 
AGGARWAL

COURT FEES 
FILED 
OFFLINE ON 
07.06.2017

HDFC BANK  LTD  VS 
IQRAR HUSSAIN

MANISH 
SHANKAR 
VERMA

COURT FEES 
NOT FILED

CS(COMM)-
4/2022

STATE BANK OF INDIA 
VS. KHUSHBOO 
CHAUDHARY

CS(COMM)-
5/2022

STATE BANK OF INDIA 
VS. MOHD ARIF

CS(COMM)-
6/2022

SURENDER KUMAR 
VS. RESHMA W/O MD 
SHAKIR

COURT FEES 
FILED 
OFFLINE ON 
03.01.2022

CS(COMM)-
7/2022

CHANDER SHEKHAR 
VS. JAVED

JASPREET 
SINGH JUNEJA

COURT FEES 
FILED 
OFFLINE ON 
04.01.2022



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

MOHD. IKRAM 11.01.2022

11.01.2022

EX-13/2022 11.01.2022

EX-14/2022 12.01.2022

EX-15/2022 12.01.2022

EX-16/2022 12.01.2022

EX-17/2022 12.01.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

CS(COMM)-
8/2022

M/S AA  TRADERS VS 
M/S ZS HOSIERY

COURT FEES 
FILED 
OFFLINE ON 
06.01.2022

CS(COMM)-
9/2022

CANARA BANK VS N S 
FURNITURE

DEEPAK 
BHARDWAJ

COURT FEES 
FILED 
OFFLINE ON 
07.01.2022

KOTAK MAHINDRA 
BANK LTD. VS. 
NARESH N

ANKUR 
KATIYAL

COURT FEES 
NOT FILED

M/S IIFL FINANCE 
LIMITED VS. CLASSIC 
MAHARAJA MIXERS

BASANT KUMAR 
SINGH

COURT FEES 
NOT FILED

KOTAK MAHINDRA 
BANK PVT LTD. VS. 
RAVI PRAKASH

ANKUR 
KATIYAL

COURT FEES 
NOT FILED

HDFC BANK LTD. VS. 
FAIZAN ABDUL 
SALAM

SANJEEV 
KUMAR

COURT FEES 
NOT FILED

HDFC BANK LTD. VS. 
NAVENDER KUMAR

DEEPAK 
SHARMA

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

12.01.2022

EX-18/2022 12.01.2022

EX-19/2022 13.01.2022

EX-20/2022 13.01.2022

EX-21/2022 13.01.2022

EX-22/2022 13.01.2022

19.01.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

CS(COMM)-
10/2022

RAHUL KUMAR VS. MS 
T R SAWHNEY 
MOTORS PVT LTD

DIPESH KUMAR COURT FEES 
FILED 
OFFLINE ON 
05.01.2022

MS IIFL FINANCE LTD 
VS. U J PLASTIC

BASANT KUMAR 
SINGH

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. BASHIR 
IRON TRADERS

RAGHAV 
RANJAN 
SHRIVASTAVA

COURT FEES 
NOT FILED

IIFL FINANCE LTD VS. 
A R AGENCY

RAGHAV 
RANJAN 
SHRIVASTAVA

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. 
HIMANSHI TRADERS

RAGHAV 
RANJAN 
SHRIVASTAVA

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. AARYA 
LOOKS

RAGHAV 
RANJAN 
SHRIVASTAVA

COURT FEES 
NOT FILED

OMP(COMM
)-2/2022

SMT. SEEMA ARORA 
VS. INDUSIND BANK 
LTD & ANOTHER

MOHAMMED 
IKRAM

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

EX-24/2022 RIT ARORA 19.01.2022

EX-25/2022 SRCS LEGAL 20.01.2022

EX-26/2022 20.01.2022

EX-27/2022 20.01.2022

EX-28/2022 20.01.2022

EX-29/2022 20.01.2022

EX-30/2022 20.01.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

BAJAJ FINANCE LTD 
VS. FIROZ KHAN

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. SILICON 
HELMET COMPANY

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED
Vs
SARASWATI 
ENTERPRISES

SANJEEV 
KUMAR 

COURT FEES 
NOT FILED

IIFL FINANCE  
LIMITED VS. A S 
ENTERPRISES

SANJEEV 
KUMAR

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. TUBA 
GARMENTS

SANJEEV 
KUMAR 

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS SHRI 
BALAJI EMBROIDERY

SANJEEV 
KUMAR 

COURT FEES 
NOT FILED

LORD KRISHNA 
FINANCIAL SERVICES 
VS SURENDER

HARI SHANKAR 
KANUZIA

COURT FEES 
NOT FILED



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

EX-31/2022 20.01.2022

EX-32/2022 VIDUR SIKKA 20.01.2022

EX-33/2022 VIDUR SIKKA 20.01.2022

EX-34/2022 VIDUR SIKKA 20.01.2022

EX-35/2022 24.01.2022

EX-36/2022 24.01.2022

25.01.2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

LORD KRISHNA 
FINANCIAL SERVICES 
VS MOHD AKIL

HARI SHANKAR 
KANUZIA 

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. ARIHANT 
MEDICOS

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS LEIKA 
TRADERS

COURT FEES 
NOT FILED

IIFL FINANCE 
LIMITED VS. H S 
ENTERPRISES

COURT FEES 
NOT FILED

M/S IIFL FINANCE 
LIMITED VS. DIKSHA 
FABRICS

VIBHOR 
MATHUR

COURT FEES 
NOT FILED

M/S IIFL FINANCE 
LIMITED VS. SAIF 
FURNITURE

VIBHOR 
MATHUR

COURT FEES 
NOT FILED

CS(COMM)-
11/2022

CENTRAL BANK OF 
INDIA VS. PRIYANKA 
AND OTHERS

RAM BUSHAN 
PANDEY

COURT FEES 
FILED 
OFFLINE ON 
19.01.2022



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

17 North-East

25.01.2022

27.01.2022

EX-37/2022 31.01.2022

EX-38/2022 AMITA KUMARI 31.01.2022

EX-39/2022 AMITA KUMARI 31.01.2022

18 SHAHDARA JAMES M(P), 03-01-2022 01-01-2022

05-01-2022 05-01-2022

MS. SARITA 
BIRBAL, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)
(w.e.f- 20.07.2021)

OMP(I)
(COMM)-
2/2022

VIJAY KUMAR 
SISODIA VS. 
RELIANCE JIO 
INFOCOMM LIMITED

SIDDHARTHA 
SINGH

COURT FEES 
NOT FILED

CS(COMM)-
12/2022

STATE BANK OF  
INDIA VS. NAJEEB 
KHAN

GOPAL  CHAND 
SHARMA

COURT FEES 
FILED 
OFFLINE ON 
25.01.2022

HDFC BANK LTD VS. 
MANISH RAI

MANISH 
SHANKAR 
VERMA

COURT FEES 
NOT FILED

HDFC BANK LTD VS. 
NAWAJIS HUSSAIN

COURT FEES 
NOT FILED

HDFC BANK LTD VS. 
SAFI MOHAMMAD

COURT FEES 
NOT FILED

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/73
/2022

BIT SOLUTIONS Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

CS 
(COMM)/14/
2022

STATE BANK OF INDIA 
Vs HARSHA 
AGGARWAL

GOPAL CHAND 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

05-01-2022 05-01-2022

05-01-2022 05-01-2022

07-01-2022 07-01-2022

07-01-2022 07-01-2022

10-01-2022 10-01-2022

11-01-2022 08-01-2022

14-01-2022 14-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/13/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/12/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/21/
2022

M/S SOHAN BEER Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

ANKIT 
GUPTA(P),

CS 
(COMM)/20
/2022

M/S RSPL LIMITED Vs 
DHIRAJ KUMAR

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/26
/2022

PUNJAB AND SIND 
BANK Vs SMT SINDHU 
VERMA

MANOJ KUMAR 
ARORA(P),

CS 
(COMM)/29
/2022

JP GUPTA Vs SMODI 
INFRASTEEL PVT LTD

MANOJ 
KUMAR(P),

CS 
(COMM)/30
/2022

S K FOODS AND 
BEVERAGES Vs 
HALDIRAM INDIA 
PRIVATE LIMITED

MANOJ KUMAR 
SINGH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

14-01-2022 14-01-2022

14-01-2022 14-01-2022

14-01-2022 14-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/31/
2022

M/S ROHAN BOOK 
COMPANY PVT LTD Vs 
POOJA PUBLISHERS 
AND DISTRIBUTORS

SAMAMA 
SUHAIL(P),

CS 
(COMM)/32
/2022

M/S RSPL LIMITED Vs 
THROUGH ITS 
PROPIETOR/PARTNER

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/33
/2022

KARAN GUPTA Vs 
THROUGH ITS 
DIRECTORS

ANIL KUMAR 
SAHU(P),

CS 
(COMM)/37
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/38
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/35
/2022

TARUN KUMAR JAIN 
VS EDMC Vs EAST 
MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/36
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

15-01-2022 06-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/39
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/40
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/41/
2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/45
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/42
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/43
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/44
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

17-01-2022 15-01-2022

20-01-2022 20-01-2022

21-01-2022 21-01-2022

27-01-2022 27-01-2022

27-01-2022 27-01-2022

27-01-2022 27-01-2022

28-01-2022 28-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/58
/2022

RUKHMANI 
KESHWANI Vs 
NARESH JESHWANI

MOHIT 
SHARMA(P),

CS 
(COMM)/63
/2022

APRICOT FASHION 
ALLOY Vs MYNTRA 
DESIGN PVT LTD

GAUTAM 
BHASIN(P),

CS 
(COMM)/65
/2022

SH RAJEEV GOEL Vs 
SH AMAN AGGARWAL

DINESH 
KUMAR(P),

CS 
(COMM)/78
/2022

ROWENA SHARMA Vs 
MS LIFE CARE 
SURGICAL

Imran Ali(P),

CS 
(COMM)/76
/2022

MALTI AGGARWAL Vs 
M/S COSMIC 
CONSUMER GOODS 
PVT LTD

ASHISH 
AGGARWAL(P),

CS 
(COMM)/75
/2022

RAJ KUMAR SHARMA 
Vs EBIX PAYMENT 
SERVICES PVT LTD

VISHNU KANT 
PANDEY(P),

CS 
(COMM)/82
/2022

STATE BANK OF INDIA 
Vs HIRALAL PAREEK

GOPAL CHAND 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

18 SHAHDARA

28-01-2022 28-01-2022

29-01-2022 25-01-2022

19 SHAHDARA ATUL BATRA(P), 06-01-2022 16-04-2021

06-01-2022 03-01-2022

06-01-2022 03-01-2022

06-01-2022 03-01-2022

07-01-2022 04-01-2022

MS. NIVEDITA ANIL 
SHARMA

CS 
(COMM)/81
/2022

SMT RAJ PRABHA Vs 
RELIANCE JIO 
INFOCOMM LIMITED

BHARAT 
PRAKASH(P),

CS 
(COMM)/88
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

MS. SUKHVINDER 
KAUR

CS 
(COMM)/18
/2022

SERO CORPORATE 
SOLUTIONS PVT LTD 
Vs PRIME COMFORT 
PRODUCTS PVT LTD

CS 
(COMM)/17/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/15/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/16/
2022

HIMANSHU JAIN Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/19/
2022

STATE BANK OF INDIA 
Vs MANISH SHARMA

GOPAL CHAND 
SHARMA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

10-01-2022 06-01-2022

10-01-2022 06-01-2022

13-01-2022 21-10-2021

11-01-2022 10-01-2022

11-01-2022 10-01-2022

14-01-2022 10-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/22
/2022

FIROZ KHAN 
PROPRIETOR OF FINE 
BAKERY Vs SHAIKH 
IRFAN PASHA

KAPIL 
YADAV(P),

CS 
(COMM)/23
/2022

M/S MONGA 
BROTHERS Vs M/S 
DEV GARMENTS

RISHABH 
SINGHAL(P),

CS 
(COMM)/72
/2022

VINESH JAIN Vs 
HARSH SETHI

ASHISH 
AGGARWAL(P),

CS 
(COMM)/28
/2022

PUNJAB NATIONAL 
BANK Vs LAL SINGH

SUDHIR KR. 
SINGH(P),

CS 
(COMM)/27
/2022

PUNJAB AND SIND 
BANK Vs BISWAJIT 
PAUL AND ANR

ANSHU 
SHUKLA(P),

CS 
(COMM)/34
/2022

GURPREET SINGH 
PROPRIETOR NEW 
BHARAT TRAILER 
SERVICES Vs M/S 
VIJAY NIRMAN 
COMPANY PRIVATE 
LIMITED THORUGH 
ITS DIRECTORS

JASPREET 
SINGH(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/46
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/50
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/49
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/51/
2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/47
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/52
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

17-01-2022 06-01-2022

17-01-2022 05-01-2022

17-01-2022 05-01-2022

17-01-2022 06-01-2022

17-01-2022 06-01-2022

17-01-2022 06-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/53
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/48
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/54
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/55
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/56
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),

CS 
(COMM)/57
/2022

TARUN KUMAR JAIN 
Vs EAST MUNICIPAL 
CORPORATION OF 
DELHI

HEMANT 
GUPTA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

18-01-2022 15-01-2022

19-01-2022 17-01-2022

19-01-2022 05-01-2022

20-01-2022 17-01-2022

22-01-2022 20-01-2022

24-01-2022 20-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/59
/2022

RUKHMANI 
KESHWANI Vs RAJU 
AGARBATTI WORKS 
AND ANR

MOHIT 
SHARMA(P),

CS 
(COMM)/61/
2022

DHARMENDER 
KUMAR SHARMA Vs 
INDUSIND BANK LTD

SUNIL DUTT 
SHARMA(P),

CS 
(COMM)/60
/2022

M/S SIKKA 
PROMOTERS PVT LTD 
Vs M/S DAMONT 
DEVELOPERS 
PRIVATE LIMITED

Ankur(P),

CS 
(COMM)/64
/2022

SANJEEV KUMAR 
GUPTA Vs M/S SAIFY 
INTERIOR

ASHISH 
AGGARWAL(P),

CS 
(COMM)/67
/2022

JAFFCON 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR Vs 
MAHAVIR ELECTRIC 
THROUGH JIVRAJ 
HARDINRAM BANA

MOHD. SHUAIB 
KHAN(P),

CS 
(COMM)/68
/2022

PUNJAB AND SIND 
BANK Vs SMT ANITA 
AHUJA PROPRIETOR  
MS GURFATEH 
INDUSTRIES

MANOJ KUMAR 
ARORA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

24-01-2022 24-12-2021

24-01-2022 19-01-2022

24-01-2022 02-01-2022

25-01-2022 12-01-2022

VARUN JAIN(P), 28-01-2022 22-12-2021

VARUN JAIN(P), 28-01-2022 22-12-2021

MS. SUKHVINDER 
KAUR

CS 
(COMM)/70
/2022

RANG TARANG 
UDYOG LIMITED Vs 
M/S PANDEY TRADER

ALOK 
PANDEY(P),

CS 
(COMM)/71/
2022

M/S ASHOK KUMAR 
BAHL Vs EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/69
/2022

RITZ  INFRTATECH 
PVT LIMITED Vs 
HALDIFRAM INDIA 
PVT LIMITED

MANOJ KUMAR 
SINGH(P),

CS 
(COMM)/74
/2022

IDBI BANK LTD Vs 
RENU DEVI

VIVEK 
KUMAR(P),

CS 
(COMM)/80
/2022

LOKESH JAIN 
PROPRIETOR OF M/S 
LOVE HOSIERY Vs M/S 
AFROZ GARMENT 
THORUGH ITS 
PROPRIETOR MOHD 
AFROZ

CS 
(COMM)/79
/2022

PARMOD JAIN Vs M/S 
AFROZ GARMENT 
THROUGHI TS 
PROPRIETOR MOHD 
AFROZ



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

29-01-2022 25-01-2022

29-01-2022 25-01-2022

29-01-2022 21-01-2022

29-01-2022 28-01-2022

29-01-2022 25-01-2022

01-02-2022 28-01-2022

MS. SUKHVINDER 
KAUR

CS 
(COMM)/83
/2022

RAJEEV JAIN Vs EAST 
DELHI MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/84
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/85
/2022

M/S STANLEE INDIA 
POLYMERS Vs M/S 
MAHAVIR 
INDUSTRIES

Ankur(P),

CS 
(COMM)/86
/2022

PARVEZ ALAM Vs 
VINAY MITTAL

Neena 
Malhotra(P),

CS 
(COMM)/87
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/93
/2022

BERRY COTTS PVT 
LTD Vs SHREE JAI 
GURUDEV TEXTILE 
AGENCY

ABHISHEK 
MALHOTRA(P),



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

19 SHAHDARA

01-02-2022 21-10-2021

29-01-2022 25-01-2022

29-01-2022 21-01-2022

20 North-West 01/22 03.01.22 14.12.21

02/22 03.01.22 14.12.21

03/22 04.01.22 21.12.21

04/22 04.01.22 15.11.21

05/22 04.01.22 15.11.21

06/22 04.01.22 15.11.21

07/22 04.01.22 21.12.21

MS. SUKHVINDER 
KAUR

CS 
(COMM)/91/
2022

M/S SONEPAR INDIA 
PVT LTD Vs E AND A 
ENGINEERING 
SOLUTIONS PVT LTD

RATNESWAR 
DAS(P),

CS 
(COMM)/84
/2022

PANKAJ SHARMA Vs 
EAST DELHI 
MUNICIPAL 
CORPORATION

SATYENDRA 
KUMAR 
SINGH(P),

CS 
(COMM)/85
/2022

M/S STANLEE INDIA 
POLYMERS Vs M/S 
MAHAVIR 
INDUSTRIES

Ankur(P),

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

RNG VIVO P. LTD. VS. 
M/S VRJ 
ENTERPRISES

RAJESH KUMAR 
SINGLA

BNK ALLOYS P. LTD. 
VS. M/S VRJ 
ENTERPRISES

RAJESH KUMAR 
SINGLA

RAJAN GOGNA VS. 
PRASHANT

VIKAS 
BHARDWAJ

CRYSTAL CROP 
PROTECTION LTD. VS. 
GOVERDAN MADHAL

BHAVESH 
PHULAR

CRYSTAL CROP 
PROTECTION LTD. VS. 
SHRINIWAS REDDY

BHAVESH 
PHULAR

CRYSTAL CROP 
PROTECTION LTD. VS. 
MMA KALKA 
ENTERPRISES

BHAVESH 
PHULAR

SHASHI JINDAL VS. 
MADHU BALA JAIN

MUKESH 
AGGARWAL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

09/22 04.01.22 21.12.21

18/22 04.01.22 10.12.21

17/22 04.01.22 22.12.21

16/22 J. P. GHALYAN 04.01.22 20.12.21

15/22 D. S. HOODA 04.01.22 22.12.21

14/22 SRIBALLABH 04.01.22 20.12.21

13/22 R. K. MISHRA 04.01.22 26.11.21

12/22 SEEMA GUPTA 04.01.22 22.12.21

11/22 DAYA SHARMA 04.01.22 22.12.21

10/22 04.01.22 22.12.21

19/22 VARUN K. JAIN 06.01.22 24.12.21

20/22 VARUN K. JAIN 06.01.22 24.12.21

21/22 06.01.22 14.09.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

MAXRAN 
CORPORATION VS. 
TEXPLAS 
COMPOSITES P. LTD.

MANJIT KUMAR 
PATHAK

HYGLOW IND. LITD. 
VS. SUN 
ENGINEERING

ATUL KUMAR 
SHARMA

VIJAYA PLASTICS VS. 
BIN SONS AND ORS.

YOGESH 
KUMAR VERMA

VIKASH KUMAR VS. 
SHREE RIDHI SIDHI 
IND. P. LTD.

SIDHARTH CREATION 
VS. CITY STYLE MART. 
P. LTD.

SIGNATURE LINKER P. 
LTD. VS. GIRENDER 
PRATAP SINGH

SIGNATURE LINKER P. 
LTD. VS. A. K. 
HOSPITALITY & 
HOLIDAYS

CENTRAL BANK OF 
INDIA VS. VIJAY 
KUMAR

BRAJESH KUMAR VS. 
AMANULLAH & ANR.

GLORIOUS PRODUCTS 
LTD. VS. ORIEL 
WINDOWS P. LTD.

SAURABH 
KAUSHIK

MOHIT AGGARWAL 
VS. NITIN MITTAL

NITIN AGGARWAL VS. 
NITIN  MITTAL

SBI VS. M/S YADAV 
CEMENT STORE & 
ANR.

ASHOK KUMAR 
BAHL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

22/22 BIMAL KUMAR 06.01.22 02.12.21

23/22 SEEMA GUPTA 06.01.22 24.12.21

24/22 VISHAL BANSAL 06.01.22 17.12.21

25/22 MEGHA 06.01.22 21.12.21

26/22 06.01.22 22.12.21

27/22 06.01.22 22.12.21

28/22 06.01.22 22.12.21

29/22 06.01.22 22.12.21

30/22 07.01.22 23.12.21

31/22 07.01.22 31.12.21

32/22 ARUN 07.01.22 24.12.21

33/22 07.01.22 30.12.21

34/22 07.01.22 30.12.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

BANK OF BARODA VS. 
PRAMOD KUMAR

RAJEEV GUPTA VS. 
RAJ KUMAR 
MALHOTRA

ANAND GOEL VS. 
AMINUDDIN

AGGARWAL DUPLEX 
BRAND MILLS LTD. 
VS. SHRI GANPATI 
PAPERS

SAMTA JAIN VS. M/S 
PRIME AGENCIES & 
ORS.

VIKRANT 
ARORA

SAMTA JAIN VS. M/S 
SHIVAANSH 
ENTERPRISES

VIKRANT 
ARORA

DOCTOR WONDER 
PVT. LTD. VS. 
SUGANDH BANSAL

KUNAL 
KHANNA

SANJAY BANSAL VS. 
MANOJ KUMAR

RAKESH 
KUMAR

SUBODH KUMAR 
SINGH VS. LIMCA 
GRAPHICS INDIA P. 
LTD.

PRAMOD 
KUMAR 
SINGHAL

VIKAS KUMAR 
VISHNOI VS. SIDDH 
CHEMIPLAST P. LTD.

MANISH 
SINGHAL

M/S RAJDHANI 
FURNISHING P. LTD. 
VS. SINGHLA 
LAMINATES P. LTD.

DR. ANUNAI 
SRIVASTAVA VS. SETH 
SUNDER LAL JAIN 
CHARITABLE EYE 
HOSPITAL SOCIETY

MANMOHAN 
GOEL

DR. 
CHANDERSHEKHAR 
VS. SETH SUNDER LAL 
JAIN CHARITABLE 
EYE HOSPITAL 
SOCIETY

MANMOHAN 
GOEL



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

35/22 07.01.22 30.12.21

36/22 07.01.22 30.12.21

37/22 07.01.22 30.12.21

38/22 07.01.22 30.12.21

39/22 07.01.22 30.12.21

40/22 10.01.22 26.11.21

41/22 RAHIL SHARMA 11.01.22 05.01.22

42/22 11.01.22 05.01.22

43/22 11.01.22 05.01.22

44/22 11.01.22 05.01.22

45/22 SATISH KUMAR 11.01.22 24.12.21

48/22 ACHIN MITTAL 13.01.22 07.01.22

49/22 13.01.22 27.10.21

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

DR. SANJEEV KUMAR 
VS. SETH SUNDER LAL 
JAIN CHARITABLE 
EYE HOSPITAL 
SOCIETY

MANMOHAN 
GOEL

DR. MUDIT GUPTA VS. 
SETH SUNDER LAL 
JAIN CHARITABLE 
EYE HOSPITAL 
SOCIETY

MANMOHAN 
GOEL

DR. ANIL KUMAR 
SUCHDEV VS. SETH 
SUNDER LAL JAIN 
CHARITABLE EYE 
HOSPITAL SOCIETY

MANMOHAN 
GOEL

DR. BHARAT KUMAR 
AGGARWAL VS. SETH 
SUNDER LAL JAIN 
CHARITABLE EYE 
HOSPITAL SOCIETY

MANMOHAN 
GOEL

DR. V. K. BINDAL VS. 
SETH SUNDER LAL 
JAIN CHARITABLE 
EYE HOSPITAL 
SOCIETY

MANMOHAN 
GOEL

MS. STROLAR 
MOUNTING SYSTEM P. 
LTD. VS. M/S 
SMRUDHI 
RENEWABLE 
SOLUTIONS

AMBER 
SACHDEVA

SMT. CHHABI JAIN VS. 
MR. YOGESH GOEL

M/S VISHAL PIPES 
LTD. VS. M/S 
SHREERAM 
MACHINERY STORE

VIKRAM 
KUMAR

M/S VISHAL PIPES 
LTD. VS. M/S RAJKOT 
MACHINERY STORE

VIKRAM 
KUMAR

M/S VISHAL PIPES 
LTD. VS. M/S JAISWAL 
MILL STORE

VIKRAM 
KUMAR

MITESH BAIJAL (HUF) 
VS. PRINCE SAINI

M/S SVS BUILDWELL 
PVT. LTD. VS. M/S SAI 
LEELA HOSPITALITY 
P. LTD.

CCPL VS. 
CHALAMBALU 
DEVATHI

BHAVESH 
PHULAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

20 North-West

50/22 13.01.22 27.10.21

51/22 19.01.22 03.01.22

52/22 SANDEEP GARG 19.01.222 11.11.22

21 North

NIL

22 SOUTH-WEST 03.01.2022 21.12.2021

ARVIND GUPTA 05.01.2022 22.12.2021

ANUJ AGARWAL05.01.2022 23.12.2021

ANUJ AGARWAL05.01.2022 23.12.2021

ANUJ AGARWAL14.01.2022 23.12.2021

SH. VINOD KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL) 

CCPL VS. SURENDER 
KUMAR PANWAR

BHAVESH 
PHULAR

M/S FREEDOM 
ENTERPRISES VS. M/S 
SURYA PLAST INDIA

ASHISH 
CHAUDHARY

M/S ALDE MEDI 
IMPEX LTD. VS. M/S 
PREM DISTRIBUTORS

 MS. BARKHA
GUPTA, DJ(COMM)

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
2/2022

HOUSING 
DEVELOPMENT 
FINANCE CO. LTD. VS 
GAURAV SHARMA

PRADEEP KR. 
JHA

CS COMM. 
3/2022

STATE BANK OF INDIA 
VS M/S RAJ SHREE 
SWEERS & SNACKS

CS COMM. 
4/2022

CANARA BANK VS 
RAKESH KR. JAIN

CS COMM. 
5/2022

CANARA BANK VS 
PARDEEP JAIN

CS COMM. 
6/2022

CANARA BANK VS 
RAHUL KUMAR



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

ANUJ AGARWAL14.01.2022 23.12.2021

ANUJ AGARWAL14.01.2022 23.12.2021

21.01.2022 02.09.2019

DEEP DHAMISA 24.01.2022 31.12.2021

24.01.2022 06.01.2022

24.01.2022 05.01.2022

24.01.2022 04.01.2022

24.01.2022 04.01.2022

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
7/2022

CANARA BANK VS 
MADHUR AGGARWAL

CS COMM. 
8/2022

CANARA BANK VS 
PREETI JAIN

CS COMM. 
9/2022

D.D. MOTORS VS 
K.L.ARORA

SIDDHARTHA 
BHAMBA

CS COMM. 
10/2022

M/S LAL SONS VS 
DEEPAK ARORA

CS COMM. 
11/2022

B.S. ENVIRO N 
INFRACON P. LTD. VS 
VIJ CONTRACTS P. 
LTD.

ASHWANI 
KUMAR OHJA

CS COMM. 
12/2022

ADS SPIRITS P. LTD. 
VS NARGESH KR.

ABHISHEK 
KUMAR

CS COMM. 
13/2022

JALAJ KUMAR VS M/S 
MOTHERS PRIDE

RAMIT 
SEHRAWAT

CS COMM. 
14/2022

MRIDULA PANDEY VS 
MOTHERS PRIDE

RAMIT 
SEHRAWAT



Court District Case No. Advocate
No
.

Petitioner Name VS 
Respondent Name

Date of 
Registration

Date of e-
Payment of 
Court Fees

22 SOUTH-WEST

24.01.2022 04.01.2022

25.01.2022 24.12.2021

25.01.2022 03.01.2022

Total 752

SH. HARISH 
DUDANI, DJ 
(COMMERCIAL)

CS COMM. 
15/2022

SHASHI PANDEY VS 
MOTHERS PRIDE

RAMIT 
SEHRAWAT

CS COMM. 
16/2022

M/S EP ELECTRONICS 
PARADISE VS M/S 
RICHI RICH TRADERS

PUNEET 
SINGHAL

CS COMM. 
17/2022

M/S REACH 
INTERNATIONAL VS 
M/S M.N.S. BUILDERS

VAIBHAV 
MAHAJAN


	Form-2

